DEMAND FOR SUPPLEMENTARY GRANT - RAILWAYS, 2004-05

Title: Discussion on the Supplementary Demand for Grant (Railway) No. 16 in respect of Budget (Railways) for year 2004-05.
(Discussion concluded and Demand was voted in full.)

MR. CHAIRMAN : Now, the House shall take up Item No.13, discussion and voting on Supplementary Demands for
Grant (Railways) for 2004-05.

Motion moved :

"That the supplementary sums not exceeding the amounts shown in the third column of the
Order Paper be granted to the President of India out of the Consolidated Fund of India to defray

the charges that will come in course of payment during the year ending the 315t day of March,
2005, in respect of the head of Demand entered in the second column thereof against Demand
No. 16."
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15.29 hrs. (Shri Pawan Kumar Bansal in the Chair)
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MR. CHAIRMAN : Now, you please conclude.
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SHRI T.K. HAMZA (MANJERI): Mr. Chairman, Sir | rise to support the Supplementary Demand for Grant (Railways)
for 2004-05.

In this connection, | would like to submit an important aspect. The hon. Minister of Railways must be present in the
House. Then, only | can submit my case to him. ...(/nterruptions)

There was a proposal for construction of a new railway line from Nilambur through Wynad to Nanjangud. This is
connecting three States. The study is already over. But it is kept in abeyance on feasibility question. Now, it has to
be considered.

Vellarpatam Terminal is already coming at Cochin. The work has already been started. The importance of Cochin
Terminal for passenger services as well as for transporting goods need not be highlighted. It is very important. This
route is starting from Karnataka going via Wynad in Tamil Nadu and then coming to Kerala. Therefore, passenger
traffic as well as goods traffic has considerably increased. The question of feasibility is not important now. So, |
request that it may kindly be considered again.

Apart from that | would like to mention some important aspects with regard to the facilities of the Railways. Our
population has increased, but our railway services have not increased in number or in facility. The percentage of
railway facilities is not increased in proportion to the increase of population. So, in order to increase the number of
trains, it is necessary to have doubling. It is going on in a very slow manner. Wherever doubling has already been
effected, the hon. Minister knows that there will be need for two platforms. The newly constructed platforms are not
completed and incomplete platforms are there till now. So, there is no roof, no water facility and no other facility. So,
it has to be completed.

Such improvements are to be done immediately. Another important aspect that | want to mention here is about the
construction of over-bridges. The tendency is to avoid manned level crossings. We have to start the work of over-
bridges immediately. Between Calicut and Mangalore there are 12 over-bridges, construction of which was started
two years back. | do not know the reason but now it is stopped. That work has to be started again immediately.
Yesterday we had a discussion with the Railway Board authorities and they agreed to consider all these things. |
request the hon. Minister to take immediate action for such improvements.

Last but not least, | would like to mention some important aspects regarding the facilities in the bogies. The bogies
are very very old. | do not know the situation in other places but in Southern India, especially in Kerala, the trains
are running with very very old bogies. The same is the situation in Tamil Nadu also. | am sorry to say that we
cannot travel in those very old bogies. The condition of platforms also needs to be improved. The water facility is



not there. Cleaning of coaches is not done then and there. The travelling public is facing all these difficulties.
Therefore, the hon. Minister of Railways may kindly look into all these matters and consider them.

With these words, | once again support the Demands for Supplementary Grants. Thank you.
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SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Hon. Chairman, Sir, | am grateful to you for
the opportunity given to me to present some of my views in relation to the developmental activities of the Railway
Ministry of the Government of India.

At the outset, | would record my respect and admiration for my most-revered political leader and mentor Dr.
Kalaingar Karunanidhi for the unprecedented 100 per cent victory in the political arena, through his incomparable
political acumen and sagacity by which a grand well-knit progressive people's alliance has been brought about.

In the history of economic development of any country, Railways plays a significant role. This is true in the case of
our country also. Indian Railways, after nearly fifty years of planning today, commands one of the biggest railway
networks in the world. Railways undoubtedly means economic development. Railways is the forerunner in economic
development by opening up backward and unconnected parts of the country with the mainstream of the nation. |
take this opportunity to record my sense of appreciation for the Railway Ministry headed by hon. Minister Shri Lalu
Prasadiji for all the initiatives launched by the Railway Ministry all over the country in the recent past.

However, in a vast developing country like ours which is aspiring to become one of the most developed nations in
another 10 to 15 years, | have to remind the Government, the needs of different parts of the country are growing.
Many long felt needs are pending fulfilment. While satisfaction is getting generated in many aspects, there are still
matters of dissatisfaction, which need to be attended to with utmost urgency.

| would like to present before the august House some of my thoughts and observations regarding developmental
needs of Tamil Nadu, particularly those relating to my Parliamentary Constituency, Ramanathapuram.

Ramanathapuram District continues to be economically backward for a long number of years. Vast areas remain
fallow due to scanty rain. There is hardly any industrialisation in spite of the grandiose five-year plans implemented
so far. | am sure, Railways could act as a booster to economic development provided the broad gauge line could be
extended up to Rameshwaram.

My Parliamentary Constituency, particularly areas such as Rameshwaram, Dhanushkodi and Pamban, represents
the land's end in the south-eastern corner of our country. This region is also in the close vicinity of our neighbouring
country Sri Lanka. Therefore, this region is of considerable strategic importance. From this angle, railway
development and extension of broad gauge up to Rameshwaram should be accorded the topmost priority.

In this connection, | am happy to inform that the work between Madurai and Manamadurai in my Constituency is
getting speeded up. However, progress could be accelerated by ensuring that there is no shortage of funds. |,
therefore, take this opportunity to request the honourable Railway Minister and the hon. Minister of State for
Railways to release all the funds required with utmost expedition.

| would also like to suggest that an additional project team or a special task force be immediately appointed to
accelerate the work relating to extension of broad gauge up to Rameshwaram by strengthening the technical staff
arrangement.

Ramanath&#0;apuram, being the District Headquarters, and Rameshwaram should have railway stations with most
modern facilities. At present, railway stations at Ramanathapuram, Rameshwaram, Paramakudi and Manamadurai
are in dire need of a facelift with all the most modern facilities for coping up with increased traffic and consumer
satisfaction. Sethu Samudram project is getting organised at a fast pace. The prospective expansion of trade and
traffic in our region as a consequence of this project is one more reason why broad gauge expansion up to
Rameshwaram should be given top priority.16.05 hrs. (Shri Balasaheb Vikhe Patil in the Chair)

The present hospital at Mandapam is a single-bed institution with meagre facility. | would urge the Railway Ministry
to consider the proposal of constructing a multi-speciality, mega size hospital by the Southern Railways in order to
fulfil the long-felt need of adequate and complete health care for t people of this region.



Fishing is a major occupation in Rameshwaram Region upon which thousands of families depend for their
livelihood. | would request the Railway Ministry to launch a project for developing the cold storage facilities with the
help of modern science to promote fishing industry. | would also request the Railway Ministry to provide vastly
increased goods coaches for dispatching fish consignments at concessional rates of tariff.

In this connection, | would like to state that my revered leader, Dr. Kalaignar Karunanidhi has been raising his voice
to promote the welfare of the fishermen community in Tamil Nadu, particularly of my region. If the Ministry of
Railways could provide all the required facilities, as mentioned by me earlier, it would go a long way to meet the
aspirations of the fishermen community.

There are a number of important places of heritage such as Rameshwaram, Devipatnam, Thirupalani,
Thiruttaramangai, Erwadi, etc. Pilgrims from different parts of our country visit these areas in large numbers
throughout the year. In my region, there is a need for all round development including roads, airways and railways. |
would like to suggest that the Railway Ministry should act as a nodal agency in ccordination with the Road
Transport & Highways Ministry to promote a holistic and comprehensive area development by developing railways,
roads and power. In simple terms, | would like to suggest that the hon. Ministers, Laluji, Baaluji and Veluji should
come together to chalk out a comprehensive programme for strengthening railways, roads and power. Better and
improved roads and well-developed railways would have a mutually reinforcing impact on each other. Yatri Niwas
should be constructed in Rameshwaram.

As far as Tamil Nadu is concerned, some more broad gauge projects have to be implemented as early as possible,
for example, Manamadurai to Virudhunagar and Tirunelveli to Thiruchendur, which is one of the pilgrimage centres.
Railway Ministry should concentrate on the above broad gauge projects. One of the most important formations of
new railway line is from Puttur to Athipet and Guindy to Sriperumbudur via Poonamalle. Besides this, there is a long
pending proposal to connect Chennai Central and Park Station, the survey for which is completed but funds are yet
to be sanctioned. So, the Railway Ministry should give more importance to this broad gauge project.

In our country, we have seen Green Revolution, later White Revolution and Blue Revolution, that is called fishing. |
take this opportunity to earnestly request the hon. Minister for Railways, Shri Lalu Prasad and the hon. Minister for
Road Transport & Highways, Shri Baalu to usher in a Mobility Revolution by strengthening railways and the roads
through coordinated efforts and institutional arrangements to bring about a total change in my Parliamentary
constituency.

Hon. Chairman and the hon. Minister, | wish to conclude my speech with a reminder. The whole nation has a great
admiration for our hon. President, Shri A.P.J. Abdul Kalam. In order to respect that hon. person, the “darling" of the
poor people, Shri Lalu Prasad, should give priority to Rameshwaram, which is the birth place of our simple and, at
the same time, the most honourable scientist, our President. Thank you once again, Sir.
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SHRI K.V. THANGKABALU (SALEM): Thank you, Mr. Chairman. Today we are discussing the Supplementary
Demand for Grant, Railways.

We feel proud of the dynamic leadership of Shrimati Sonia Gandhi, the UPA Leader and the Implementation
Committee Chairman of the UPA Government. | congratulate the Prime Minister Dr. Manmohan Singh, our Railway



Minister Shri Lalu Prasad, the Minister of State for Railways, and the officials of the Ministry of Railways for the
important task that they are undertaking in this country.

The Railways is one of the lifelines of our nation; irrespective of caste, creed and other aspects, everyone uses
this. It is the link between the people of the South and the North, East and the West. Not only the rich and poor, but
also all sections of the society are travellers in this system. The system is one of the very important factors in our
lives. This system is one of the largest in the world.

In this Railway Budget, the Minister Shri Lalu Prasadji has had a remarkable thinking; he provided happier mood to
all sections of the society at the time of presentation of the Budget. Now, he has come forward with a
Supplementary Budget.

| represent the State of Tamil Nadu under the dynamic leadership of the UPA Chairman in Tamil Nadu, Dr.
Kalaignar. Under his leadership, we gave 40 Members of Parliament to this Government and to this august Body.
On behalf of the Tamil Nadu leaders and the Members of Parliament from Tamil Nadu, | would say that in this
Budget, Tamil Nadu was not represented fairly well. An amount of Rs. 209 crore was allocated; and this is
insufficient in terms of volumes and area which has contributed a major advantage to the Government.

Sir, you also represent backward sections of society as a leader; and Tamil Nadu is the most backward State in
terms of Railways today. The Members of Tamil Nadu, irrespective of party lines, have repeatedly made requests.
All of us

made a fervent appeal to the Minister by way of a personal letter written by the UPA Leader, Dr. Kalaignar,
requesting that the Railways may implement the projects at the earliest for the welfare and development of the
State of Tamil Nadu. The first and foremost of the requests is with regard to the long-pending issue of sanctioning
of Salem Railway Division. This is one of the aspirations of the people of Tamil Nadu for the last 40 years.

No additional Division was given to the State of Tamil Nadu. Sir, the Salem Railway Division — consisting of Salem,
Erode, Coimbatore, Namakkal, Dharmapuri, Vellore, Tiruvannamalai, Cuddalore, Villupuram = involves about ten
districts. There is no railway Division in this area. We have to go to Palghat, the other end of Kerala. We have
personally come and represented to you about this need-based railway Division. During the previous Government,
the then Railway Minister made about seven Divisions. We are now asking for only one Division in the whole of
Tamil Nadu. This request is made by our Leader as well as by all the UPA Leaders. | earnestly appeal to you - to
honour your commitment to our Leader - to please announce the creation of this Division, at the time of your reply
today, as this is the immediate necessity for the State of Tamil Nadu.

With regard to gauge conversion Salem-Virddhachalam area has been marked and for this an amount of Rs.169
crore was to be allocated, but in the Budget an amount of Rs.25 crore only has been allocated. It is a very meagre
amount. Instead of allocating Rs.169 crore, for the last two or three years a very meagre amount has been allocated
for this. How long will it take for the remaining area to be completed? At least in the coming Budget, | request you to
see that the entire area of Salem-Virddhachalam broad gauge line is completed at the first instance.

Secondly, Sir, Villupuram-Kumbakonam, Tanjavur-Thiruvarur-Nagore (Nagore is one of the famous pilgrimage
centres), Tuticorin-Tirunelveli-Thenkasi, Madurai-Dindugul-Palani-Pollachai-Coimbatore-Pollachai-Palghat,
Madurai-Bodi, Tirunelveli-Tiruchendur and Karaikal-Nagore are the immediate need of the State. As regards gauge
conversion, we have requested you time and again. Our State has not been given full quota. Of course, we have a
Minister of State, Shri Velu. | request Lalu ji to give him full importance and patronage so that Tamil Nadu State is
given weightage in the Railway Ministry.

With regard to new lines to Tamil Nadu, we have presented a memorandum to you. Salem-Namakkal-Karur project
is being delayed for want of funds as also for want of direction. The officers over there are sleeping over the files.
They are not taking any action. A number of court cases are pending in this area and they are not able to complete
it. The farmers who have given their lands to the Railway Board are not getting the compensation at the earliest
time....(Interruptions) Sir, | represent 40 Members of Tamil Nadu. | am speaking on behalf of my Party.

Dindugul-Sabarimalai line is one of the important areas. A lot of pilgrims go from Tamil Nadu to Sabarimalai. The
other important lines are: Palani-Samraj Nagar via Dharapuram, Sathiyamangalam, Taramani-Mamallapuram-
Pondicherry-Cuddalore, Tindivanam-Arcot-Arni, Gudiyattam-Pernampet-V.Kotta-Kolar- Bangalore (This is the
additional linkage from Tamil Nadu to Bangalore), Dharmapuri-Morappur, Dharmapuri-Krishnagiri, Jolarpet-
Sengam-Tiruvannamalai-Tindivanam, Tanjavur-Ariyalur, Bangalore-Satiyamangalam, Bodinalkkanur-Kottayam
(Another line from this part to Kerala) and Madurai-Tuticorin ( via Aruppukkottai). These are the new lines we have



asked for and your support is very much required for this.

Sir, the other aspect that | wish to mention is about the ROBs and the RUBs. We, the forty MPs from the State of
Tamil Nadu, had submitted 13 projects. | would particularly like to make a mention of the the ROBs at Muthampatti
(Valapady) — Ayodyapattinaw — Sivathapuram and Mulluvadi Gate, Salem. In my constituency there is an on going
proposal by the Government of India to build a ROB at Omalur with support from the Railway Ministry. The Railway
Board awarded the contract two years back to a contractor who is now absconding. He is not willing to do the job
and instead is trying to extract more money from the Railway Board. We have made an appeal to the Railway Board
about this but of no avail. It seems there is a collusion between the officials of the Railway Ministry and the
contractor. | charge the officers in charge of that project in that area that they are colluding with the contractor of the
project and are delaying it for the last two years. | would like to request you to look into the matter and take
immediate steps in the matter including suspending or even removing them from the approved list of contractors of
the Ministry and implement it through another contractor.

Sir, | would like to make a mention of the projects relating to the ROBs here pending to be implemented in Tamil
Nadu.

Railway Gate 1-8/3436, L.C. 2-9/2426 near Villivakkam.

ROB connecting Stanley hospital and RSRM hospital at L.C. 5/PP7-9 at Royapuram.
ROB at Jolarpet.

ROB at Erode, near old bus stand.

ROB at Tanjavur — Nagapattinam Road and Tanjavur — Pattukkottai Road.

ROBs at Vandaloor = Singaperumalkoil = Chengalput = Madurandagam = Kanchipuram.
ROB at Katpadi - Tiruvalam — Ranipet Road.

ROB at Kurichi — Vilankurichi — Avarampalayam — Peelamedu in the Coimbatore district.
ROB at Madurai Ellis Nagar (Periyar Bus stand).

o NSO RN

Sir, these are the ROBs we had requested for. The hon. Minister was kind enough to sanction one at Erokagyam.
On every occasion, the Railway Ministry is asking the State Government to submit 50 per cent of the cost of
construction of the ROBs. The hon. Railway Minister had been kind enough to announce during the discussion on
the Budget that such financial burden on the State Government would be reduced. | would like to request you to do
away with this system of the State Government providing financial support for completion of such projects by the
Railways once for all. It should not only be made for the State of Tamil Nadu but it should be made a policy to be
followed for the entire country.

MR. CHAIRMAN : You have already taken 15 minutes.

SHRI K.V. THANGKABALU : Sir, | would like to make a submission in regard to the BG lines.
MR. CHAIRMAN: The hon. Railway Minister cannot give everything for Tamil Nadu.

SHRI K.V. THANGKABALU : Sir, we had requested for the BG lines in the following routes:

. Chennai — Trichy — Madurai — Tirunelveli — Kanyakumari.
. Coimbatore - Irugur

. Tiruvallur = Arkonam 41" line
. Athipattu - Gummidipoondi 3 line
. Salem - Bangalore II"d BG Line.

g B W N =

In regard to the extension of Railway routes, | would like to request the hon. Minister to consider extension of the
Jolarpet — Erode Passenger train up to Tirupati and also the Chennai — Hyderabad — Chennai - Jodhpur and
Trichy — Howrah up to Madurai. Salem — Hettur.

We also requested for stoppage of the West Coast Express at Coimbatore, Tirupur and Tiruppatur (Vellore). This is
very important for the people of the region. You have done this. Thank you.

Sir, we also made a request for setting up of a Railway Mettalic Steel Scrap Re-rolling Mill at Katpadi. This is one
the felt-need of the people of this area.

The other point | wish to mention is about the use of cloth manufactured by National Textile Corporation in the
Railway Department. | would like to congratulate the hon. Minister for having ordered the use of khadi in the
Railways. You have implemented the ideas of the Gandhian thoughts. As a Congressman and also on behalf of the
people of Tamil Nadu, | would like to congratulate you once again for this. | would also like to request you to
consider acquiring about 40 acres of land belonging to the NTC near Coimbatore Railway Station for the expansion
of the Railway Station.



Finally, | would like to request you for the upgradation of the Tirupur railway station, as a model railway station.

Finally, | request you to make Salem, which is the steel city of Tamil Nadu as a model station. It is not properly
looked after now. Ifit is made as a model station, the people will have the benefit of this station.

On behalf of all the 40 MPs of Tamil Nadu, | request the hon. Minister to kindly intervene and come forward to start
processing the proposals submitted by us, through the UPA leader of Tamil Nadu, Dr. Karunanidhi, at the earliest
and support the claims of Tamil Nadu.
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*SHRI LAKSHMAN SETH (TAMLUK): Sir, | table to the floor of House today to draw your kind attention to the
matter of most public importance for your kind favourable consideration.

New line from Nandakumar over Tamluk Digha line to Haldia instead of doubling Pansukura Haldia line from
Tamluk. New line as proposed by me is only 25 k.m. whereas doubling of Panskura to Haldia from Tamluk will be
about 45 k.m.

Earlier booking of bettel leaves was done from Mechada Station Panskura and Howrah Station directly to
destination. But recently Railway Board has started re-booking system in intermediaries station which has resulted
heavy burden of double charges on the head of bettel leaf growers.

In my Tamluk parliamentary constituency about 5 lakh growers maintain their livelihood by cultivation of bettel
leaves. In addition to that again Railway Board has increased tariff on goods.

Therefore, | would request you to withdraw re-booking system at an early date.

Mechada station is nearest station to Tamluk District Headquarter of newly created Purba Medinipur. Mechada is
also gateway to Haldia which is leading industrial hub of our country. South Eastern Railway mobilises about 50 per
cent revenue from Haldia.

South Eastern Railway has informed me that stoppage of Express trains is not possible at Mechada station as its
platform is not adequate to accommodate express trains. This constraint can be overcome by extending platform
and signalling system.

So, | seek your favourable consideration for the above.

Only two time local trains are running between Haldia and Howrah. | would request you to increase more local
trains between Haldia and Howrah.

More and more industries are coming in Haldia. But there is inadequency of railway yard. Please intervene in this
matter.



*Speech was laid on the Table.

*sft gforary serft (TmeETR) : wEiey Sfl, # Ya @1 oI RS AR @ wHiE SR gY 9] ard @A a1l g

el auie @ Wmel # " X w3 A FEr o 5 wiren Mavor A | AMeErd g weseiR a6 T agd fem & fog wdenr sraaa ey o
E Bl

Heied, g9l fAwary 2 1 ore] oft 3 o 4 o2 fRar ot Sude wdervr 81 @1 8, Ry 31l deb Hih W |d A arel 78l ugd 8l

A9 Yot #A wEie Sft @ A orRy § & wdert S Wi W Sies | Sies WO B HUT BN Alfh ST, S SATIHT BT W AT I A g
I A o R el Sft O dra | Sear @ fRal & forg aeft § @l @ W@ €

31 78 i o R & i Rrarerqr w9 adft v, St omisft wrerare # SreT wiss € wadt 8, o Wigs @ Riarerar T8l Wb, rsht wreers |
1+ @ Hifdr ofg Ryarerer W Abw &1 sey Rar Smd @ifd srear s gfaan 8@ 9@ |

*Speech was laid on the table.

*SHRI PRAKASH PARANJPE (THANE): Sir, the Railway Board unilaterally has taken a decision not to book
parcels on any train which is not halting for more than 3 minutes on any station.

This decision has incurred a heavy loss of revenue to the Railway and this decision has compelled all the business
community to go for road transport which is causing them more expenses and delay in supplying the goods at
several places.

This decision has affected all the concerned people or business men in the entire country.

In this regard, | have written a letter to the Chairman Railway Board on 2nd September giving details of the losses
and additional expenditure on this farmers community.

My Constituency (Thane in Maharashtra) is the second largest of our country and having the largest small scale
industrial belt of Asia. Sir, because of this unilateral decision no parcels are booked for Kalyan and Thane stations
in Maharashtra and everybody has to book the parcels either for Kurla or Dadar in Maharashtra. Sir, Kurla Junction
and Dadar are coming in Mumbai Corporation. So when the parcels are delivered there Bombay Corporation is
imposing Octroi duty on these parcels. When the business men has to bring these parcels from Kurla or Dadar to
Thane or Kalyan both being the Corporation area people have to pay again Octroi duty to these Corporations. This
is causing double tax on the same goods which is incurring additional expenditure to these people.

Stoppage of booking of parcels is affecting adversely. As far as perishable goods are concerned, the fresh
vegetables and the milk products which are perishable are causing adverse affect on their durability. This decision
of Railway Board is also creating unemployment on the stations. As on today more than 200

loading — unloading workers have lost their jobs due to this unilateral decision of Railway.

| will through you, request the hon. Railway Minister to take prompt and immediate action and direct the Railway
Board to withdraw the unilateral decision taken by them.
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MR. CHAIRMAN : He is becoming a brand now.
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SHRIN.S.V. CHITTHAN (DINDIGUL): Sir, it should be expunged.a€| (Interruptions)
MR. CHAIRMAN : Do not worry, we will examine it.

...(Interruptions)
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SHRI S.K. KHARVENTHAN (PALANI): Sir, it should be expunged. ...(/nterruptions)
MR. CHAIRMAN: There is nothing unparliamentary. What is wrong in that?
...(Interruptions)

MR. CHAIRMAN : The Congress will decide about it. The UPA will decide about it. Why are you worried about this
issue?

...(Interruptions)

MR. CHAIRMAN: Do not compare him with Kancheepuram now. Please sit down.
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MR. CHAIRMAN: How much time will you take? We have a number of other speakers here to speak. Already, you
have exhausted ten minutes.
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MR. CHAIRMAN : Please conclude now. You have already taken 15 minutes.
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MR. CHAIRMAN: Shri Swain, why are you standing up and interrupting when a Member from your party is
speaking?

...(Interruptions)

SHRI KHARABELA SWAIN : Sir, he is a Member of the Opposition. He will criticise the Government. What is their
problem? ...(Interruptions)

|ty "eled @ @i o, ey Wiy R
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MR. CHAIRMAN: Nothing will go on record except the speech of Yogi Aditya Nath.

(Interruptions)* &€,
Tt R - vl Sft, @S A MRER 96 Y @rgd @ fRAegdiawor ok Y o o e 5 oW B o ve wwma X faum &
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MR. CHAIRMAN: Kindly conclude now. You have taken 20 minutes .

...(Interruptions)

At mfaca=ner : 9wIfa S, #Y 2-3 WRard €, 39 ANl F 6N 9HY o form amgen § e At e & STl

MR. CHAIRMAN: Kindly cooperate. Otherwise, nothing will go on record. Kindly take your seat. Please give your
suggestions in writing to the Minister. smusr it gzima <= €, form = ¢ diRm@I

...(Interruptions)
At smfReae : # (H-3) ani 3R FHe1 Aredr | TRARAE€| (aum)
MR. CHAIRMAN : Please conclude now.
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MR. CHAIRMAN: There are 15 names from your Party. We cannot afford to give time like this. Kindly sit down.

...(Interruptions)

* Not Recorded
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MR. CHAIRMAN: Nothing will go on record now.

(Interruptions) * &€,
MR. CHAIRMAN: Please sit down. You have already taken 25 minutes.

ARt ey - 4 Y w3 St @ 3y S dredl g 6 A9 28gd W HerHe aul aR Wieh Yold ST oY iR @5 &1 i,
M@ QHRI @ SiTac] e, @Y H M S a1 MER # 3 SR oralen 81 g7 aws @ forg Mt @) arawen & @t g
| gD ATAAE] (asT)

wHTafa Asled : oy fafaa # <ifvrel Nothing further will go on record.

(Interruptions)* &€,
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*Speech was laid on the table.

*st wote faE (\ae) : 7ERy, 7 oAl foaRaa woT Y9 e Fi YRS AR 2004-05 & W H T W@ |

HEGY, g Ul ¢ WRDHR B Sid Xl qoic AT AT o 99 & Yol A1 &1 fazard faeman man o f& syes] geen el ofds Ste sus faudd ol A
SR ofe, Sdell, TellehY Srefl TeTd A1 8 W €1 g7 geiell & AF ur § Yol qera e wifdd gor &1 9% & g9l Yot Sl HHaafy
7& AR gd & o H off e g § aelid 8w &1 amaR <@ o @ € 6 snee e | gurht weRal A ds @ € o o S v @
feil &1 B <21 @ A1 el o T g, e & gt 2, AW SIRgR &1 AIdraRer a9 g3 @ B9 H A |9 A X A Hd &1 A4S
srfraftaareil # Reprrd forarg on & 21 Yo B glagei § wReK w9 e W We Fifad 8, e I ISR W 2 o @ 8

qered, # A Ya #4 off @ gR ARa e A § Ue freifeiRad gema B Sired @1 A S g

Yol guie | Heg Yy @I Aqe SUel i Tl off, wafe ey § Yord & e & o o ugel @ ge @ O 99! A vaa gewren q8 &
forest aft a1 Fgen Tt W e @ & ugelt IR Yo #ft oft F qd B Yo AN @t "nonstt @ aga &1 Bl fea 2

AferaqR fERieh Y& arga &1 1 aga o 8 7€ R € 1 20 Al d Saw Ao B R AE B RA | e A @A SR sArEE
dur da1 MR | S Yot A7 # s d fagchiewor vd el Ya e & St TE @ T

HER YT I W AR fad a9 &1 o w98 | A7 81 @D 2 O dchra Wiga a1 SR, | 3 98 X A6 & dEidiE R 1S @
U YeTd B Biedh Al S|

a1 | AT A aTell Yaiad M SaaqR Ao B qad et 1 &7 arefl M g, forad it St S aifai geran s smaas 2
a1 9 feeelt e arelt Tt &1 @y yRkafaa fear s srmavas g1

HeR a1 foraApe I dRerd g1 Wi WA BRIST AT 3 & ¥ A1 | a1 Sl dRid S § fth arsit et § e T8 8| $uan tE |
aret T el S|



fReeht @ Rage & fog aiffa wws Hift TR & TwvTer T A
A1 ¥eAd W § ¥ fie a9 8g 9f¥ ueE #t 9|

*Speech was laid on the table.

SHRI SANTASRI CHATTERJEE (SERAMPORE): Mr. Chairman Sir, | stand to support the Supplementary Demand
for Grant (Railways) moved by the hon. Railway Minister, Shri Lalu Prasad.

So far as the performance of the Railways is concerned, | can say that the performance is more or less going
satisfactory. The time has not yet come to review the overall performance of the Railway Ministry, which was in a
very bad shape for the last few years. Whichever portfolio Laluji holds, though he is a Railway Minister, he is
considered as one of the representatives of the depressed and down-trodden people of the country and it is
expected from him that he will take care of them. Though | do not belong to his party, | compliment him as one of the
important secular leaders of the country. Railways also represent the spirit of secularismin the country. | feel, Laluji
in his tenure will deliver the goods, particularly for the common people.

| would limit my speech to two or three points, to which, | think, Laluji, while replying or while summing up the
debate, will, at least, react. | do not expect that he will do it overnight. | want to speak here for the entire nation and
not for the State of West Bengal alone.

A few days ago, some of the Members of Parliament were in Tripura. We had the opportunity to meet the hon. Chief
Minister of Tripura, Shri Manik Sorkar. He lamented that in spite of 57 years of our Independence, Tripura has been
neglected like anything. Only a few kilometres of railway line is there. From Kolkata to Agartala if we travel by air, it
takes about 35 minutes and if we want to go by rail or bus, it takes more than 36 hours. The development of Tripura
is seriously retarded. Its natural resources, forests and other things could be marketed throughout the
country...(Interruptions) if the railway line is laid in no time.

MR. CHAIRMAN: Shri Surendra Prakash Goyal, please go back to your seat. It is not proper to talk to officials in the
Official Gallery.

SHRI SANTASRI CHATTERJEE : So, | think, Tripura deserves more funds, more attention from the hon. Railway
Minister so that it can come to the mainstream of our national life.

Secondly, | find from the Grant that the funds allocated to the North-Eastern States are far from satisfactory. | know
that there is a crunch of funds, but for North-Eastern States, we have to consider it as a national perspective.

17.00 hrs.

The problem of extremism = in whichever form it comes - originates from inequality, from social injustice and from
long negligence. Expansion of railway projects, setting up of new projects, | believe, will help the people. The
industry and agriculture will develop and the people of North-Eastern States will join the mainstream of national
politics, and a secular, independent, united India will emerge in the true sense of term. @t st & gwmr fffia fraga 2 5
ISt HERAT e A1 S Wed & forg Wiftd| e &t s siar & fog #and erfie @1 | am speaking not only from my party,
but also for the cause of the entire country. | feel that, as a leader of the depressed and the down-trodden, he will
give due consideration to the people of Tripura, to the people of Assam, to the people of Manipur and to the entire
North-Eastern States.

Now, | come to my own State, West Bengal. The hon. Member from Tamil Nadu has raised a point. | fully share his
views. | know that our Chief Minister, Shri Buddhadeb Bhattacharje, has written a letter to the hon. Railway
Minister. | have also mentioned in the House - Laluji was kind enough to reply - that nine Road Over Bridge
Projects are lying incomplete, or are not yet started. | represent the constituency, where Dankuni is situated. It is
linked up to Bihar. This Dankuni Over Bridge is neglected for a long time. Our Chief Minister has requested the
Railway Minister — it is a question of policy throughout the country not only for West Bengal — that for ROBs, 50:50
share should be reconsidered. In a particular State, when we take up a ROB, we have to give compensation for
land, we have to give compensation for settlement of persons' rehabilitation, and then to we have to bear the cost.
So, Laluji may kindly consider and evolve a national policy so that how much share the States will bear, and how
much share the Railway will bear. It is a very important question. |, once again, appeal to him to give special
emphasis for Dankuni Road Over Bridge, from where many long-distance trains run, to alleviate the untold
sufferings of the people. | appeal to Laluji to consider the matter.



Now, | come to Howrah-Amta Project and the South-Eastern Railway. | wonder the audacity of the General-
Manager of South-Eastern Railway. We were informed unofficially that Laluji would be going to inaugurate the
Project that had been completed. It is a long cherished Project. When Shrimati Indira Gandhi was the Prime
Minister, our people of Bengal, once upon a time without number, approached the hon. Prime Minister. All Party
delegation from West Bengal Legislative Assembly had waited upon her. After a long pursuation, the project has
been completed. We had not been informed anything by the Railway Ministry. | represent a particular portion, and
my good friend, Hannan Mollahji represents another portion. The General Manager did not have the courtesy to
inform us anything. When | wanted to make an appointment with him on this plea or that plea, he avoided us like
anything. This should not be tolerated. You take the South-Eastern Railway General-Manager to task that he
should behave with MPs in such a proper way as people's representatives so deserve.

In Howrah-Amta Project, there are some loopholes. Villagers live on one side and agriculture land is on another
side. There is no level-crossing and no thoroughfare through which they can go and cultivate their land and bring
their produce to the market. | have drawn the attention of the South-Eastern Railway General-Manager. | also
request Laluji to go into it. | will give him all the necessary papers which | have given to the South-Eastern Railway
General-Manager.

Sir, now | come to Tamluk-Digha Project. It is an ongoing project and it merits early completion so that it will draw a
large number of tourists and help in tourism development. In Tarkeshwar — a pilgrim station — double line work has
started. Let it be completed as early as possible.

Let the Balurghat-Ek Lakhi railway project be completed at a reasonable time.

17.05 hrs. (Shri Devendra Prasad Yadav in the Chair)

There are many other projects in West Bengal. | am sorry to say that during the regime of the Congress
Government and the NDA Government, West Bengal had been badly neglected. Now, the time has come to see
that this State develops and gets a fair deal from the hon. Railway Minister. | am proud of the fact that West Bengal
symbolises the true spirit of unity and secularism.

The problem of the suburban commuters between Howrah and Sealdah has increased manifold. | had submitted
representations to the hon. Railway Minister. Lalu ji has had enough experience and he visits Kolkata frequently.
He knows the plight of the suburban passengers of Howrah and Sealdah. Some new projects have to be drawn up
and some important railway stations have to be selected so that commuter services can be improved in all possible
ways.

After the presentation of the Railway Budget, Lalu ji was kind enough to visit the headquarters of the Eastern
Railway. Our leader, Shri Basudeb Acharia accompanied by colleague MPs, and leaders of the Railway Hawkers'
Union met the hon. Railway Minister and drew his attention to the brutalities and barbarism committed by the RPF
against the railway hawkers. Their livelihood has been snatched away. Lalu ji mentioned to the officers, "when you
cannot give employment to a large number of unemployed youth, why are you taking away their employment?" Lalu
ji had assured us that there would be no further attack, no harassment, and no intimidation against the railway
hawkers. But | am sorry to say that this is continuing and mounting. If the instruction of the Railway Minister is
flouted, what should we do? Unless you control your officers and RPF personnel, we, the Members of Parliament,
will have to stand by our brethren and face the situation. Whatever situation may come, we will not tolerate this. So
many railway hawkers working in West Bengal, Bihar and other places will become unemployed if things go on like
this. | request Lalu ji to give a thoughtful consideration as to why the railway hawkers are harassed, arrested, fined
and imposed penalty. This situation cannot be tolerated for long. | appeal to Lalu ji to do something for the railway
hawkers.

MR. CHAIRMAN : Please conclude now.
SHRI SANTASRI CHATTERJEE : Sir, | have not taken much time. Within a limited time, | am speaking.

For the upper class passengers, there are a good number of amenities. | come from a general middle class family. |
cannot afford to travel by Rajdhani Express or super fast express trains on my own. But now, | got the railway pass,
and so, | can travel. When | was an MLA also, | used to travel. We must pay special consideration for the sleeper
class passengers. The condition of toilet is beggars description. The compartment is overcrowded. There is no
water and no light. Lalu ji had taken a decision that he would improve the toilet system. We must give special
attention to the sleeper class passengers.

Lastly, | have forgotten to mention one thing. Lalu ji will consider surely, | think, to grant licence to the railway
hawkers so that they can carry out their work in a legal way.



With these words, | conclude.
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SHRI BRAHMANANDA PANDA (JAGATSINGHPUR): Hon. Chairman, Sir, | am extremely thankful for giving me an
opportunity to speak on the Supplementary Demand for Grant for expenditure of the Central Government on
Railways.

Before | go to highlight my points in regard to the development and expansion of railways in the State of Orissa, |
would like to remind the hon. Railway Minister with regard to the political and religious relationship of the State of
Orissa with Bihar. As he is aware, the maker of modern Orissa, late Madhusudan Das, was a Minister in the Bihar-
Orissa Province. The hon. Railway Minister is a great admirer of late Biju Patnaik, the illustrious son of Orissa and
a patriot of national repute. | represent the Biju Janata Dal from the State of Orissa. But it is invariably noticed that
though the people of that State are always in the national mainstream since Independence, Orissa has been
neglected in the railway map of India, and the reason is still mysterious.

| would like to quote a few lines from the speech of the hon. Railway Minister delivered on 6 July, 2004 on the
floor of this House while placing the Budget for the year 2004-05.

"The United Progressive Alliance Government attaches the highest priority to the development and
expansion of railway infrastructure as mentioned in the Common Minimum Programme. Indian Railways,
the prime mover of the nation, have the distinction of being one of the largest railway systems in the world
under single management. Its contribution to the nation's progress is immeasurable and it has a dual role
to play as a commercial organisation as well as a vehicle for fulflment of the aspirations of the society at
large. "

Sir, | represent a State, which is a backward State in the Indian political map, though my State is rich with all the
natural resources. We feel proud that Orissa is the second richest State with regard to its natural resources in the
Asian

sub-continent. The hon. Minister is well aware that Orissa was a neighbouring State of Bihar before its partition,
and it has been discriminated in the matter of railways even after 57 years of our Independence. Orissa is endowed
with rich natural resources in the form of vast mineral deposits, forests, fertile lands, plentiful surface and ground
water resources, long coastal line and picturesque tourist spots. It is also rich in human resources, but despite its
rich geographical, natural and human resources, Orissa is one of the backward States in the country today.

The State of Orissa has a route length of 2,340 kilometres of railway track, a substantial part of which passes
through its periphery. Though the coastal districts have direct rail connectivity to important cities like Delhi, Mumbai,
Calcutta and Chennai, there is no railway link connecting the interior and remote districts of the State. | am really
shocked to express that Phulbani, a tribal district, has not yet seen the real light of railway track, so also
Malkanagiri where the naxalites are raising their voice. Due to lack of proper connectivity, due to lack of proper
cultural and social relationship, the backward parts of different districts of the State are now in a sorrowful
condition.

| humbly appeal to the hon. Railway Minister, who is always raising his voice for the uplift of the dalits, poor and the
backward class people, that it is his bounden duty to see that in the political map of India, Orissa should not be
discriminated in any manner. It is the bounden duty of the Railway Minister to give equal importance to all the



States.

We have no hesitation. Let all the States have their dues and have their genuine demands. They may also progress
so far as Railways are concerned. But, similarly, in such circumstances, the Orissa's demand should not be
neglected because politically we are not able to raise our voice on the floor of this august House or due to lack of
proper leadership.

Sir, as you know, under the dynamic leadership of Shri Navin Patnaik, Orissa is now to set up different steel plants
and other industries in different sectors. But due to lack of proper connectivity, the progress of those steel plants
and other projects which are going on in the State of Orissa, some impediments may be there.

So, in such circumstances, | would like to highlight a few points which were recommended by the Standing
Committee under the chairmanship of hon. esteemed senior Member of this august House, Shri Basu Deb Acharia,
who has recommended to the Ministry of Railways. | quote:

"The Committee were apprised by the Planning Commission and the Ministry of Finance that providing of
additional funds to the Railways to execute the ongoing projects was not a problem provided the
Railways assure to deliver results by realistic prioritisation of projects with weightage to last mile projects.
The Committee had, therefore, recommended for working out an effective strategy to prepare a project-
wise priority in consultation with the Ministry of Finance and the Planning Commission within three
months. They had also emphasised for fixing responsibility/accountability of project executing authorities
for all causes of delays except in case of natural calamity and want of funds.

| would also like to know the specific reasons for which the Cabinet has not agreed to the proposal.
Taking the perspective view of the subject, the Committee are constrained to recommend that the
Railways should sincerely address the issue of reprioritisation of projects at the earliest so that scarce
and valuable resources are utilised productively. "

I would also like to place a few points with regard to the demand of expansion of Railways in my State. In the
meantime, a Memorandum to the hon. Prime Minister of India for development and expansion of Railways in the
State of Orissa was submitted on 26'" October, 2004 wherein all Party members including the hon. Speaker of the
Orissa Legislative Assembly, the Leader of the Opposition, the hon. Members of both the Houses of Parliament
were also present there.

The hon. Minister of State for Railways has visited my State. He has also seen the precarious conditions of the
railways in the State. | would like to mention here that for non-implementation of the railway projects, the real
progress of the State is hampered and the State is not able to achieve its goal in its economic aspect.

In this regard | would like to mention here some of the points of the memorandum which was submitted to
the hon. Prime Minister.

"Completion of sanctioned B.G. Rail Link Projects: Since a decade six number of Railway projects
and two Gauge Conversions were sanctioned by the Ministry of Railways. However, due to
inadequate allotment of funds, completion of these projects is delayed leading to cost escalation.
The Ministry of Railways is requested to commission all the sanctioned projects, new lines and
Gauge conversions within five years. It is also necessary that the Ministry of Railways may accord
priority for completion of the project as mentioned belowa€; "

MR. CHAIRMAN : Shri Brahmananda Panda, please conclude now.
...(Interruptions)
SHRI BRAHMANANDA PANDA : Sir, | will conclude within five minutes. ...(Inferruptions)

SHRI SUGRIB SINGH (PHULBANI): Sir, he is the only speaker from the BJD. He will only speak in the discussion.
...(Interruptions)



MR. CHAIRMAN: Shri Brahmananda Panda, you have already taken ten minutes.

...(Interruptions)

SHRI BRAHMANANDA PANDA : Mr. Chairman, Sir, | humbly appeal to you. | am a new Member. Within five minutes
I will conclude my speech.

SHRI SUGRIB SINGH : Sir, on behalf of the BJD, he is the only speaker. Please allow him.

SHRI BRAHMANANDA PANDA : Thank you.

With regard to Daitari-Banspani rail link project, the distance is only 155 kilometres. The year of sanction was 1992-
93 and the allotment for the year 2004-2005 was Rs. 83 crore. This is very meagre. In view of large number of
industries that will be commissioned shortly in Dubri area, it is imperative that completion of construction of this line
should be ensured by the end of 2005. The Ministry of Railways is requested to increase the allotment of funds to
Rs. 150 crore.

With regard to Haridaspur-Paradip project, the distance is 78 kilometres and the year of sanction was 1996-97. In
this year of 2004-2005 an amount of Rs. six crore was allotted to this project. In order to ensure sufficient capacity
for export and import of raw materials and finished products, it is essential that completion of this broad gauge rail
link is expedited within two years. The land acquisition is in progress. Therefore, the Ministry of Railways is
requested to increase the allotment to Rs. 50 crore during 2004-2005.

Regarding Lanjigarh Road-Junagarh project, the distance is only 54 kilometres. The year of sanction was 1993-94
and the allotment for the year 2004-2005 is Rs. eight crore. The allotment of funds for this project has been highly
inadequate. The land acquisition between Lanjigarh to Bhawanipatna has been completed. The Ministry of
Railways is requested to increase the allotment to Rs. 60 crore.

Similarly, for Khurda Road-Bolangir project, the distance is 289 kilometres, the year of sanction was 1994-95 and
the allotment for the year 2004-2005 is Rs. 15.38 crore. The land acquisition is in progress and construction is
going to be commenced shortly. The Ministry of Railways is requested to increase the allotment to Rs. 40 crore for
2004-2005.

For Angul-Dubri-Sukinda Road project, the distance is 90 kilometres and the year of sanction was 1997-98 and the
allotment for the year 2004-2005 was only Rs. two crore. Though this line was sanctioned in the year 1997-98, no
land acquisition has been possible since the final location survey report has not been finalised. This line will ensure
smooth flow of coal to all industries in Dubri area. Therefore, the Ministry of Railways is requested to increase the
allocation to Rs. 10 crore for 2004-2005.

MR. CHAIRMAN : Please conclude.
SHRI BRAHMANANDA PANDA : Sir, please allow me.

With regard to new lines, the Talcher-Gopalpur line is of 245 kilometres and the survey report of Talcher-Gopalpur
broad gauge rail link line submitted to the Ministry of Railways indicated a favourable rate of return. The recent
thrust of industrialisation with setting up of steel, power and aluminium plants would require a dedicated railway link.

There are other schemes like Jeypore-Malkangiri of 117 kilometres, Puri-Konark of 35 kilometres and conversion
and extension of Nuapada-Gunupur broad gauge rail link to Theruvali of 79 kilometres.

Sir, these are all interior parts of the State. The next is Bargarh-Nuapada-via Padmapur line for 120 kilometres.
Regarding doubling work, the Sambalpur-Talcher broad gauge line is to be taken up. &€|(Interruptions) The
doubling of railway line on Mahanadi river is unnecessarily delayed, as a result of which the progress of Paradip
port has been substantially hampered. | would appeal to the hon. Minister of Railways that the doubling of this
railway bridge on Mahanadi may be completed as soon as possible for the all-round development of the Paradip
port which is a port of national importance and which has given a mileage to the financial development of the
country.

MR. CHAIRMAN : Shri Panda, you have already taken 15 minutes. Please conclude now. | am calling the next



speaker. Please take your seat.

SHRI BRAHMANANDA PANDA : Sir, just a minute. About new surveys, the works of Gopalpur-Rayagada of 282
kilometres, Jaleswar-Digha of 40 kilometres, Jajpur-Keonjhar Road-Jajpur of 30 kilometres, Gorumahisani to
Buramar of 35 kilometres and Badampahar to Keonjhar of 70 kilometres are there.

MR. CHAIRMAN : Please conclude. Shri Prabodh Panda to speak now.

SHRI BRAHMANANDA PANDA : Yes sir. | request the hon. Minister of Railways and | appeal to him that these are
very genuine demands of the State of Orissa and | hope that the hon. Minister will give all serious attention to
complete these projects.

MR. CHAIRMAN : Shri Prabodh Panda to speak. Nothing except the speech of Shri Prabodh Panda will be
recorded.

(Interruptions)* &€,
SHRI BRAHMANANDA PANDA : Sir, | thank you for giving me an opportunity.
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*Speech was laid on the table.

SHRI PRABODH PANDA (MIDNAPORE): Mr. Chairman, Sir, | rise to support the Supplementary Demand for Grant
of Railways for Rs. 25,65,40,15,000. This is a discussion on the Supplementary Demand, so, it has its own
limitation. Therefore, | am not proposing any new project now so that the Hon. Minister of Railways can consider it
in the coming Railway Budget and all the new proposals for the new projects can be proposed at that time.



Sir, at the very outset, | express my sense of appreciation that the Railway Minister, Shri Lalu Prasad has also
taken an important initiative in a dynamic way to revamp the Indian Railways. Also, he gave a slogan that Indian
Railways should achieve the first place in the globe. | do appreciate it. It is all right. | very much appreciate Shri Lalu
Prasad and Railway Ministry - Minister of State of Railways is here - being in favour of introducing the indigenous
system in the Railways. That is why, they have introduced many new things.

Sir,  would like to draw the attention of the Railway Minister, in this context, to the fact that homeopathy and
allopathy systems are very important components of medical treatment in our country and they are indigenous, but
in the Railway dispensaries, only allopathy doctors are regularised and neither the homeopathy doctors nor the
ayurvedic doctors. In spite of the judgements of the courts, Railways is not implementing their decisions or
judgements. That is why, not a large number, but about 250 homeopathy and ayurvedic doctors are languishing
across the country. So, | do appeal to the Minister that he can think over it, ponder over it and regularise
homeopathy and ayurvedic doctors who are working in the Railway dispensaries.

Again, there are problems in relation to growers of betel leaves, the paans. Our Minister is very fond of paan. He
used to take it. The growers of betel leaves are not able to load and unload the betel leaves in different parts at
different stations because of a recently issued circular which says that stations where a train stops for less than five
minutes, loading and unloading of betel leaves will not be allowed. | think, they should withdraw that circular so that
betel leaf growers can avail of the facilities.

So far as this Demand for Grant is concerned, it is not understood how money is proposed for passenger amenities.
Passenger amenities have not been taken seriously in many parts of our country. So, this should be taken into
consideration. So far as passenger amenities are concerned, some passenger trains, EMUs and DMUs do not have
provision of toilet. Som&#0;a€"e local trains run 4 to 6 hours from the starting point to its destination point, but
without having any provision of toilet. What sorts of passenger amenities are there? This should be considered. |
think, the Railway Minister and Railway Ministry should think over it. Many things are said about the Railway safety.
What is the condition of the bridges? A lot of Railway bridges are in a bad shape. They are not in good conditions.
In my constituency, one bridge over the river Kansabati is the only bridge. More than 65 passenger trains, even
Rajdhani Express and other fast or express trains are plying on that bridge. But there is no doubling project for
bridges. | feel that a doubling project for the bridge over the Kansariver should, at least, be taken up in the coming
Railway Budget.

Sir, the doubling work, as such, is progressing very slowly. In the last Railway Budget it was mentioned to update
the survey works of doubling in many places. In my constituency, one doubling survey work from Kharagpur to
Midnapur via Girimaidan has not yet been started. They should have taken it up. Another problem is being faced
with regard to doubling from Bandel to Katwa. | think, more money should be provided for it.

The electrification work from Kharagpur to Balasore, Kharagpur to Bhuwaneshwar, Katwa to Azimganj has not been
started. | think, it should be done expeditiously.

As regards the ROBs, my colleague from West Bengal also mentioned it, and | support his views. | think, the
present principle with regard to this issue should be changed. The present principle is based on a 50:50 cost share
basis, that is, 50 per cent is contributed by the State, and the Centre contributes the other 50 per cent share. | feel
that it should be reviewed. In lieu of 50:50 cost share basis, it should be 25 per cent share being provided by the
State, and 75 per cent share being provided by the Centre. Otherwise, the ROBs will not be constructed, and its
implementation would get delayed. As far as the State Governments are concerned, they are suffering seriously
from the financial crunch. So, this principle should be taken in lieu of the existing formula.

Sir, we are talking about reforms, and it is also there in the Rakesh Mohan Committee Report. We were
apprehending that many areas of the Railways were going to the private ownership. Now, | think, the present
Minister is thinking otherwise. | would like to know whether all railway canteens or most of the railway canteens are
being given to a single company, which would create monopoly. | am asking this because we have witnessed it in
the NDA Government's regime. If that is so, and if that is happening, then it should be reviewed. The earlier
decision taken with regard to this issue should be changed, as it was not good.

Next, | would like to touch upon the issue of recruitment policy. What is the recruitment policy? During the NDA
regime the recruitment policy created havoc. The Railway is considered to be a symbol of national integrity, but
during the course of an interview of the Group 'D' cadre, riots took place. The riots were taking place in Assam, and
in different parts of the country. As far as the recruitment of the Group 'D' and Group 'C' are concerned, our
proposal is that, the Divisional Railway Manager (DRM) level should be the basis, and they should be allowed to
recruit Group 'D' and Group 'C' candidates. In many areas of the Railways not a single Group 'D' staff has been
recruited during the last 10 years. The staff strength in Railways is gradually decreasing, and not only that, the ratio



of the Group 'D' is also gradually diminishing in diffe&#0;rent parts of our country, whether it is in different zones or
different divisions. Sir, in Kharagpur Division, which is under the South Eastern Railway, more than 1,500 gangmen
are still waiting for their regularisation. The court judgement is also there on this issue, but it is not being followeed.

This is happening in many parts of our country. Therefore, the recruitment policy should be changed. Reforms are
all right, but these should be reforms with human face. | wish to draw your attention to another area, that is, land
management. The Railways has large tracts of land in different parts of our country. So far as Kharagpur is
concerned, basically, it is a railway town, and most of the lands belong to the Railways. It is a century-old junction,
and right fromits inception or formation, a large number of people, who are from different parts of the country, came
there to stay. Since they had no other option, they had stay on the railway lands. Now, the Railways has come out
with a policy of evicting all those people. Mostly, poor people have settled there. My appeal to the Railway Ministry,
through you, Sir, is that the unused railway lands or those lands which are not being used by the Railways should
be leased to the people who are already staying there. By leasing the land, the Railways can earn revenue from
that. Another point that has already been mentioned is about the hawkers. What | am going to sanow is not my
proposal, and even the hawkers' union are not opposed to this proposal. Nobody is saying that the hawkers should
be allowed to hawk in the trains without any ticket. You can issue monthly season tickets to them. If they have these
monthly season tickets, they should be allowed to hawk, at least, in the passenger or local trains. They are also
unemployed youth and where will they go?

The Railways should think over all these things. With these words, | support the Appropriation Bill and the Demands
for Supplementary Grants. The hon. Railway Minister should ponder over these things and, in the course of his
reply, he should try to address the problems that have been raised here.
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*Speech was laid on the table.

Shri Sugrib Singh (Phulbani) : | rise to speak a few words on the Supplementary Demand for Grants in respect of
the Ministry of Railways. Since time at my disposal is very short | would like to confine my speech by drawing the
attention of the Government to the urgent need of the development of Railways in my State Orissa.

Sir, with constant demand of the State Government and the Members of Parliament from Orissa we finally got a
new Railways Zone, i.e., East Coast Railway. But it is regrettable that the Ministry of Railways did not keep the
entire state under the newly created zone. Rather the various parts of the State have been brought under several
zones. Ranital to Jaleswar of Balasore district, Badam, Pahar-Gorumahishani, - Baripada of Mayurbhanj district,
Barbil, Joda, Banspani, Kiribur of Keonjhar district, Rourkela, Bandhamunda, Bimlagarh of Sundargarh district and
some lines in Jharsuguda district have been kept under South Eastern Railways zone. Brajraj Nagar, Ib, etc.
brought under the South East Central zone. So 50% of the State are only kept with the East Coast Railways. |
demand that entire state be brought under the jurisdiction of East Coast Railways.

Sir, | shall be failing in my duty if | do not draw the attention of the Government to the need to construct Railway line
in my district. The House will surprise to know that the people of that district have not seen Railway line in their
areas even after 58 years of Independence. My Parliamentary Constituency Phulbani, which consist of seven
Assembly constituencies namely Bhanj Nagar, Gudaygiri, Phulbani, Balliguda, Baudh, Sonepur and Binka have not
been provided with a single kilometer of Railway line. On repeated demand of the State Government, the
construction of Khurdha Road - Balangir line has been sanctioned. On completion, this line will provide connectivity



to most the Assembly constituencies stated above and also to Balangir district of western

Orissa. This will establish emotional link between coastal Orissa and western Orissa predominately tribal
inhabitated district. One of the backward parliamentary constituency will be greatly benefitted by that Railway Line
as it will go via several parts of Phulbani and Sonepur districts. About 700 crores will be required for the completion
of that line. But it is regrettable that only 15 crores has been sanctioned for that line so far. At this rate of allocation
every year, the line will not be completed in the next five decades. As such, | demand that keeping in view the
urgent need of infrastructural development in that area which will ultimately develop that backward district, the
allocation of fund should be substantially increased so that the line will be completed in Tenth Five Year Plan.

Sir, there is a need to construct a line between Berhampur and Phulbani. Once this line is constructed my
Constituency Phulbani can be connected by Rail from Berhampur, the head quarter of southern Orissa. Hundreds
of students from my district go to Berhampur for higher studies. Besides, the farmers, traders and tourists will get
the benefit of the rail connectivity between these two important towns. Therefore, | demand that a line should be
laid between Berhampur and Phulbani.

Sir, the Railway network in Orissa has a route length of 2340 kms. It is 14.04 km. per thousand sqg. km. as against
the national average of 19 kms. The neighbouring states like Bihar, West Bengal have a Railway route to the extent
of 30 kms. and 43 kms. per thousand square kms. respectively. Therefore, there is a need for the expansion of
Railway lines in Orissa. While doing so, priority should be given to link the backward areas like Phulbani having
sizeable ST and SC population where train line has not been laid so far.

Finally, | would like to demand the increase the frequency of Rajdhani Express between New Delhi and
Bhubaneswar. There is no direct train connection to city like Bangalore from Bhubaneswar. The Minister of
Railways should sanction the introduction of a direct daily train between Bhubaneswar and Bangalore.

Lastly, Sir, thank you very much for allowing me to participate in the discussion and conclude my speech.
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* Speech was laid on the table.

*Shri B. Mahtab (Cuttack) : Respected Sir, | thank you for allowing me to participate in the discussion relating to
Supplementary Demand for Grants of Railways for 2004-05 today. Initially, | would like to draw the attention of the
House towards the share of Railways in Plan outlays. Since the inception of the planned era in 1950-51, the Indian
Railways have executed eight Five Year Plans apart from the annual Plans. Through successive Plans, there have
been a steady increase in both passenger and freight traffic. The main objective of Railway Planning has been to
develop the transport infrastructure for carrying the projected quantum of traffic and also to meet the development
needs of the country. However, the share of Railways in the Plan outlays is declining. In the First Plan Outlay was
11.1 per cent whereas in the Tenth Plan it has come down to 6.8 per cent. In the Fifth Plan it was as low as 5.3 per
cent. So also it was 5.3 per cent in the Ninth Plan. One of the major initiative to accelerate investment is in rail
infrastructure for removing capacity bottlenecks in the critical sections of the railway network. That is why the
"National Rail Vikas Yojana" was envisaged within an investment of Rs. 15 thousand crores over a period of five
years. The salient features of this Yojana which is a non-budgetary investment initiative, was supposed to
strengthen the Golden Quadrilateral and its diagonals, strengthening of rail connectivity to ports and development
of multi-model corridors to port and connecting hinterland and construction of mega bridges.



| would like to draw the attention of the Railway Minister to the major bottleneck that has occurred in Cuttack, where
the Chennai-Kolkata line and Talcher-Paradeep line criss-cross each other. Because of slow pace of work the
doubling of line has been delayed and the construction of second railway bridge over river Mahanadi, Kathjodi and
Kuakhai is pending. Unless these three major railway bridges are constructed the bottleneck and congestion cannot
be removed. Therefore, | demand that urgent steps be taken for allocation of more funds for speedy completion of
the second bridge over river Mahanadi, Kathjodi and Kuakhai.

The major thrust in the Annual Plan for 2004-05 is on New lines, doubling and augmentation of Traffic facilities and
passenger amenities. But very little work has started in this regard in Orissa, where East Coast Zone is in
operation. East Coast Zone happens to contribute the largest revenue through freight. Yet movements of goods
train is not smooth in the East Coast Railways because of congestion and bad tracks. As Orissa has attracted large
number of mega industries because of steel boom, | urge upon the Railway Minister to take personal care to
contribute handsomely which will help the Indian Railway in earning more revenue as well as boost the economic
and industrial growth of the eastern region of our country.

I, now, draw the attention of the House towards another major problem affecting Indian Railways, which is regarding
rationalisation of fare structure. Passenger services are estimated to account for 59 per cent of the total traffic in
1999-2000 but contributed only 30 per cent of the revenue. Freight services, on the other hand, contributed only 41
per cent of railway throughput, are estimated to generate the balance 70 per cent of the revenues. Rationalization
of tariff policy remains an area of concern and a phased adjustment over the remaining two years of this Plan
Period is absolutely crucial. Would the Minister educate us, when and how he is going to correct these distortions?

It has also been noted that in relation to roads, the share of Railways in the movement of goods and passengers
has declined significantly over the years. Competition from road has adversely affected the market of Indian
Railways. We all know that as compared to road transport, rail transport is more energy efficient and cost effective.
It is, therefore, logical that the share of Railways should not decline with respect of other modes of transport. |
would urge upon the Rail Minister to concentrate more on the critical issue, particularly in the area of strengthening
of basic infrastructure and meet the surge in demand for the freight segment. That is why connection of mine head
with sea port should get all priority. In Orissa, the Daitari Bansapani rail line be completed immediately. Similarly
Sukinda Road be connected with Dhamra via bhadrak and also the Talcher — Gopalpur rail line be started which
passes through Narasinghpur, Khandapara, Nayagarh, Banpur to Gopalpur. Similarly, the Khurdha Road to
Bolangir rail line be expedited. Orissa been demanding the completion of the rail links under construction especially
connecting the industrial growth centres and backward regions of the State. Orissa, today is in the threshold of a
major industrial transformation with a number of Steel Plants, Aluminium Plants, Thermal Power Plants coming up in
different parts of the State. It is, therefore, necessary to expedite completion of the railway projects.

Employment generation in Orissa by the Railway needs to be increased. At the same time, | demand that pantry car
services be provided for Bhubaneswar-Bangalore Express, Bhubaneswar-Kurla Express and Puri-Tirupati Express.

At the same time, | would draw the attention towards the second opening of Cuttack Railway Station, which has
completed 100 years. Money has been sanctioned but the work is yet to start. | request the Minister to intervene.

Lastly, | would draw the attention of this House towards a comment of the Railway Standing Committee regarding
provisioning of additional funds to the railways. The Planning Commission and the Ministry of Finance have stated
that providing funds would not be a problem but the Railways should prioritize the projects with weightage to the
last mile. No steps been taken in this regard rather this proposal been totally forgotten. It should sincerely address
the issue of reprioritization of projects at the earliest so that scarce and valuable resources are utilized productively.

| thank you again, for allowing me to putforth my views in this august House today.

*Speech was laid on the Table.
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*Speech was laid on the table.

*SHRI AK.S. Vijayan (Nagapattinam) : Sir, in this august House, | extend my gratitude to Railway Minister on behalf
of DMK Party for sanctioning adequate funds for completing Tamil Nadu Railway Projects.

Sir, in Tiruchi-Tanjore — Nagore Section, only the section between Tiruchi and Thanjavur has been completed. The
next part Thanjavur —Nagoor broad gauge part still remains to be completed. The work in this section is getting
slow, | request the Minister to speed up the work.

Also, Sikkal Singaravelar Temple, Nagur Dargah and Velankanni Church fall in this section which is a unique
example for Secularism. Kindly expedite the work so that International Tourism will grow up due to this worship
places.

The management of Velankanni Church already offered 2 crore of Rupees for extension rail route from
Nagapattinam to Velankanni. They are also eager to offer more funds for this line. | am again requesting you for
speedy work.

Earlier there was meter gauge main line connecting Villupuram-Cuddalore-Mayiladuthurai-Tiruvarur. Many trains
were plying on that route to facilitate passengers. Now after the Gauge conversion, it has been stopped. Hence, |
request you to take up this matter and make effort for Gauge Conversion.

There is long pending for renovation of Thiruthuraipoondi station. | request you to speed up the renovation work.

I would like to draw your attention that GM for Southern Railway has not been posted for the past six months. You
are requested to look in to this matter.

SHRI P.S. GADHAVI (KUTCH): Sir, | rise to express my Budgetary views on the Supplementary Demand for Grant
(Railways) for 2004-05. First of all, | would like to submit that if the Railways is serious about the management of its
assets and liabilities, then Railways need not have to depend on Budgetary support from the Government. It need
not have to come and seek the Supplementary Demand for Grant. Why do | say this? It has been observed by the
former Railway Board Chairman, Shri V.K. Agarwal, and | quote:



"The market share of Railways has gradually declined from 89 per cent to 40 per cent in freight traffic and
from 68 per cent to 20 per cent in passenger traffic. This has not only affected the Railways adversely,
but has also affected the national economy, the Railways being five to six times more fuel efficient. If the
market share of the Railways for freight traffic was around 60 per cent instead of 40 per cent, diesel worth
Rs.7,500 crore per year would have been saved for the national economy. "

Almost all the Members of Parliament have definitely given compliments to the hon. Railway Minister. It is because
he did not propose any hike in the freights and fares. Therefore, he acclaimed all the praise. But what happened
afterwards? There is a tremendous hike in prices of goods and particularly of coal, from the back door entry. What
would be the effect of this? The effect would be that all the State Electricity Boards which are generating electricity
through coal, electricity would become costly to people. | can give the example of Gujarat State Electricity Board. In
my State, it has to bear an additional burden of Rs.112 crore. On the one hand, Gujarat is facing acute shortage of
electricity and, on the other, this will further aggravate the problems of the people. This will have an indirect burden
on the people. This is the result of a back door entry. My humble request to the hon. Railway Minister is that it
should be rolled back. This hike, particularly on coal, should be taken away or the Railways should give exemption
to the State Electricity Boards which are generating the electricity through coal.

I would like to submit some more suggestions to the hon. Railway Minister. If the Railways manage its property well,
then they can earn more money. They need not seek any support from the Government of India. In my constituency
Bhuj, there was a big piece of land. As the new railway station was shifted to another place, this piece of Old
Railway Station land became an unmanned land. Nobody is there to keep a watch over it. This property is worth
more than Rs.200 crore. If they do not need this property, then they should give this back to the Government. They
can even sell this piece of land. This is only one instance. There are so many such places. If they can manage their
property well, then they can also earn money. If the Railways are serious to manage their assets and liabilities, they
can earn more money. The question is that they should have a will to manage their properties well.

There are certain routes which give more revenue to the Railways. There are two daily trains, which go to Mumbai
from my constituency. There is also a possibility of having one more train. If you can introduce one more train to
Mumbai, it can yield more revenue to the Railways. So, | earnestly request the hon. Railway Minister, who is here,
to have one additional express train because in a year, more than 200 to 300 extra trains are run between Mumbai
and Bhuj. This has been a long-standing demand of our area.

In my constituency, there are thousands and thousands of people from North India and from Defence services who
are staying there. There is a long-standing demand from them to have a direct rail link between Bhuj and Delhi.
They have started one train — Ala Hazrat Express Train — which comes from Bareilly. It has been extended up to
Bhuj. But it runs only for four days in a week. My humble submission to the hon. Minister of Railways is that the
frequency of this train may kindly be increased from four days a week to daily. This is very necessary because it
can join the whole of Northern India. So, for the development of the Northern India, i.e., Punjab, Haryana, Delhi, UP
and even some parts of Bihar, it is required to be done.

Kutch is very important for further development of North Indian States. Kutch is having two major ports. One is the
Kandla port and the other fast developing port is the Mundra port. If we export goods from Kandla and Mundra
ports, it will definitely curtail the distance by about 100 kilometres, because Mumbai is far away from North Indian
States. So, for the development of the Northern India, especially these two ports are very important. So, it is my
humble submission to the hon. Minister that the gauge conversion work, which is going on between Palanpur and
Samkhiyali, may be completed as per schedule. This is one of the four mega projects, which were sanctioned by
our previous beloved Prime Minister, Shri Atal Bihari Vajpayee. So, the gauge conversion work between Palampur
and Samkhiyali may kindly be expedited. After it is done, it would definitely yield more earning to the Railways.

Sir, | have submitted certain requests to the hon. Minister of Railways. One is about the increase of frequency of
certain trains, which | can narrate just now. There is one train No. 2917 &2918, Sampark Kranti Express between
Delhi and Ahmedabad. It runs only three days a week. But it requires to be made daily.

Then, there is another train No. 6335 &6336, Gandhidham-Nagarcoil Express, which joins the whole of Southern
India including Kerala and Karnataka. This train runs only one day a week and it requires to be made three or four
days a week. Similarly, there is one train No. 6505 &6506, Gandhidham-Bangalore Express. It is my humble
submission that the frequency of this train may also be increased from one day a week to four days a week.

Sir, similarly, train No. 1091 & 1092, Bhuj-Pune Express may also be allowed to be run from one day a week to four
days a week.

Sir, there is a long standing demand of the people, particularly from the southern part of our country, i.e., Chenai



and Hyderabad for a train from Bhuj to Hydeabad or Bhuj to Chennai. There are thousand and thousand of people
from

Hyderabad and Chennai staying in my constituency and thousand and thousand of people of my constituency
staying in Hyderabad and Chennai. And, there is a long standing demand for a direct train from Bhuj to Hyderabad
or Bhuj to Chennai. It is a genuine demand, and | request that this may kindly be considered by the hon. Minister of
Railways.

Sir, the Bhuj railway station, which is really giving more and more income to the Railways, needs upgradation. |
request that the same may please be done at the earliest.

Sir, in the western border, there is a very important Airforce station at Naliya. Similarly, at Khavda also, our Defence
personnel are there. | am talking about the gauge conversion work there. It is my request that, at least, the survey
for the gauge conversion of Bhuj to Khavda line and broad gauge conversion for Bhuj to Naliya line may be done.

Sir, as rightly observed by the hon. Minister of Railways, Shri Laluji, that in regard to the transportation of the
perishable goods particularly fruits and vegetables, it is the farmers of the remote areas would be benefitted
because they do not get the adequate prices of their produce, for their perishable goods, just like we are
transporting milk, it may also be done by way of insulating or air-condition trains. If this is done in regard to the
perishable goods, it will really help the farmers of the remote areas. Actually, it is only the farmers of the big towns
who are getting their returns of their produce, and not the farmers of the remote areas. In my constituency, we are
having one crop of the Kharek, which is perishable commodity. It can be sold only within 15 days, after that, it gets
perished. So, it is my request that the perishable goods be transported through some insulated or air-condition
trains. Then, we would really help the farmers of the remote areas.

Lastly, Sir, the hon. Railway Minister has sent a list of the ongoing Railway projects to the hon. Members, which are
going on in their constituencies. | have also received such alist. In that list, there is a mention of Gandhidham-
Palanpur gauge conversion. | would like to know as to what is latest position, and by what time it will be completed.

Similarly, there is a demand about the Bhildi-Samdri line which would join the Rajasthan areas, and also there is a
demand about Bhildi-Vairamgam line. So, again, it is my humble submission that all these lines may kindly be
constructed at the earliest.

Sir, | may also be allowed to lay the remaining part of my speech on the table of the House.

MR. CHAIRMAN : Yes, you may lay it on the Table of the House.

* SHRI P.S. GADHAVI : Sir, as there is more than 25000 people from Chennai, Andhra Pradesh are settled in
Kutch (i.e. my Constituency) since more than 50 years and most of them are doing labour work at KANDLA PORT
and similarly thousands of people from my Constituency are settled in Andhra Pradesh and Chennai, therefore,
there is very old long standing demand for having direct train from Bhuj to Chennai and Hyderabad. |, therefore,
request your goodself to consider our this long outstanding demand and sanction direct trains between (a) Bhuj -
Hyderabad and (b) Bhuj — Chennai.

Upgrade the status of Bhuj Railway Station as income from this station is increasing day by day.

Kindly sanction the Gauge conversion work from Bhuj to Naliya as this section of Railway Track is very much useful
to our Air Force Base at Naliya for defence purpose gauge conversion work assumes great importance.

Kindly sanction the survey work and lay down of new Railway Broad Gauge Track from Bhuj to Khavda as this new
railway line would be very much useful to our defence units and this new railway line would open the gates for
industrial development of economically very much backward - border area.

There is abundant potentiality of development of salt based industries as huge quantity of unedible salt is available
in Great Rann of Kutch near Khavda.

Dholavira a place of 5000 year old Harraman Culture Site world famous site may requires to be connected with
railway line and, therefore, railway track may please be surveyed and laid down between either from Adesar to
Dholavira or from Chitrod to Dholavira via Raper.

Mandvi Port may please be connected by Railway from Bhuj and, therefore, this line may please be surveyed and
be sanctioned.



As traffic between Mumbai and Bhuj is increasing day by day and two direct trains from Bhuj to Mumbai are always
over crowded, so one more Express Train between Bhuj to Mumbai may please be sanctioned.

*Laid on the Table

*Shri shriniwas dadasaheb patil (karad) : Sir, | thank you for giving me opportunity to table supplementary demands
on Railways from my Karad Lok Sabha Constituency. | would like to highlight following problems :

1. Doubling of Pune — Miraj section of Central Railway may kindly be taken up on priority.

2. Raising of platform at Karad Railway Station on Pune = Miraj section of Central Railway.

3. Starting New trains from Kolhapur to Lucknow and Kolhapur to Dwarka as the passengers from Western
Maharashtra have to go to Mumbai to go to these destinations.

4. Railway crossing gates should be kept open during night hours at KHARADE, KONEGAON, VIRAWADE in
Karad Tehsil of Pune Miraj Section.

5. New Railway crossing at Bhawaninagar in Walva Tehsil of Sangli District on Pune-Miraj section may be
sanctioned.

6. Bangalore-New Delhi Rajdhani Express should run via Hubli once in a week.

7. City booking office at Karad Dist:- Satara and Islmapur Dist:- Sangli may be started on priority.
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*Speech was laid on the table.
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*SMT. PARAMJIT KAUR GULSHAN (BHATINDA): Madam Chairperson, first of all, | thank you for giving me this
opportunity. Through you Madam, | want to place before the Railway Minister some of my demands concerning the
railways.

On behalf of people of Punjab, | express their profound sadness that Punjab was totally neglected and ignored in
the Railway Budget. No new rail lines were laid in Punjab. No new trains were started from Punjab. Neither any



new booking centres were opened in Punjab, nor any new railway facilities were granted to Punjab.

There are a lot of unmanned railway crossings in Punjab. A lot of children and others lose their lives in various
accidents due to these unmanned railway crossings. Farmers and agricultural labourers are run over by the
speeding trains as they are unable to see these trains late in the night or early in the morning. So all unmanned
railway crossings should be manned. Gates should be installed at these railway crossings.

The previous government had made an announcement regarding 'model stations'. But no work has been done in
this matter. Nor has any announcement been made regarding the stations that are to be declared as 'model
stations'. A lot of proposals had been accepted regarding the construction of over-bridges. But work has not yet
started for their construction. Crores of rupees had been allocated in the Budget for this purpose. But as the
concerned State Governments are not giving their share of money, these over-bridges have not yet seen the light of
the day. In my area, Mansa District, a proposal for the construction of an over-bridge was accepted long time ago.
In Morinda and Khurali also, the over-bridges have not been completed. These over-bridges are the need of the
hour. They must be completed. In States where the State Governments do not give their share for these projects,
the Central Government should pay the entire amount and get the work done. In Jalandhar District, in Lohia Nagar,
there is a small bridge that was constructed in 1935-36. On this narrow bridge, traffic from one side has to be
stopped so that traffic from other side can move smoothly. People have to wait for hours to cross this bridge. A lot of
accidents have also taken place. As far as | know, this bridge is unsafe. This matter is pending before the Railways
since long but it is being ignored by them. This old bridge is unsafe. It can collapse any day and it will lead to a
catastrophe. So it should be given due consideration.

The proposal for a new railway line between Chandigarh and Ludhiana, via Mohali, is pending before the Railway
authorities. It is not being completed. Similarly, work on the Tarn Taran-Goindwal railway line has also not started.
Maintenance and renovation of old over bridges is not being done. A lot of unsafe railway bridges are there in
Punjab. But the Railway Department is not paying due attention to this aspect. Accidents can happen on these
unsafe railway bridges. Some trains have temporary stoppages at some stations. These stoppages should be made
permanent so that the passengers can get better facilities.

There should be transparency in railway recruitment. These recruitments should be made at the district level
because the poor people do not have money to go to distant places for interviews and recruitment. Also, a Member
of Parliament should also be associated with the recruitment process so that the entire process becomes
transparent.

A lot of Honourable Members have raised the issue of cleanliness on the railway stations. Although, the Railway
Minister has given a lot of directives for this purpose but the condition has not improved. Even the Delhi Railway
Station is infested with big rats. Each rat must be weighing 1 kg. Such an environment can lead to a lot of diseases.

*English translation of the speech originally delivered in Punjabi.
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Madam, the Cabinet meeting is going on. The Minister will
come here as soon as he is free from the Cabinet meeting....(Interruptions)
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SMT. PARAMJIT KAUR GULSHAN: The number of computerised booking centres should be increased. Corruption
should be checked. A lot of railway employees board the trains after using intoxicants or taking liquor. A few days
ago, | was travelling in the night in Punjab Mail. A railway employee who was drunk boarded the train. He quarreled
with my security guard when my gunman tried to stop that drunkard from boarding the train. The person who was
incharge of the coach, did not ask him to disembark from the train. So, such incidents should be checked. Women
travel on trains and such incidents create a lot of problems for women. Announcements that are made on the
railway stations in Punjab should be made in Punjabi because a lot of illiterate people also travel by trains. In the
trains, it is written in bold letters that "Smoking is prohibited". But this law is not being implemented and people are
smoking with impunity. Due to the negligence of Railways, a lot of accidents take place. People who suffer due to
this are either not given any compensation or there is inordinate delay in the granting of compensation. This should
be looked into.

| have a lot of demands to make but we have dearth of time.

In the end, | want to make an important demand. All of us have heard about the town of Sirhind. It is a historical
town. Here, two younger sons of Guru Gobind Singh were walled alive. One Sahibzada was 7 years old and the
other was 9 years old. We are marking the centennary of this event from 17 to 26" December. An ancient Jain
temple is also there in Sirhind. Sirhind is also considered a mini-Mecca in Muslim religion. So when we are
remembering the Sahibzadas on the occasion of their centennary, a stoppage of Sachkhand Express should be
provided at Sirhind. This train runs from Amritsar to Nanded Sahib. | request the Railway Minister to make an



announcement in the House that stoppage of Sachkhand Express will be provided at Sirhind. This will be a
symbolic gesture of paying tributes to the martyred sons of Guru Gobind Singhji.
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*SHRIN.S.V. CHITTHAN (DINDIGUL) : The track between Madurai and Dindigul is over utilised to the extent of
nearly 160 percent. There is very good scope and potential for introduction of more trains in this sector. Hence as a
part of the popular of the popular demand for doubling of B.G. track between Kanyakumari and Chennai, the
scheme for doubling of B.G. track between Madurai and Dindigul at a total estimated cost of around Rs. 96 crores
has been taken up for implementation. But very meagre amount has been allotted so far. In the Railway Budget for
2003-04 an allotment of Rs. 0.96 crores was allotted for doubling of the track between Ambaturai and Kodai Road.
In 2004-05 Railway Budget an allotment of just Rs. 3.22 crore was made for this important project. The entire
remaining amount for the project should be allotted immediately and the Projects should be completed positively



before March 2006.

Completion of the scheme would facilitate introduction of an additional 10 trains in the route. If the scheme is
expedited and completed within the scheduled period, people in southern part of Tamilnadu would be immensely
benefited. There will also be substantial increase in the revenue for the Railways. Even the bi-weekly Madurai-
Delhi (Nijamudin) Tamilnadu Sampark Kranti Express was made weekly due to the congestion in this sector.

Effective follow up steps should be taken for completion of this highly important railway scheme in southern
Tamilnadu by March 2006 by allocating the remaining required fund in one lot as stated above. Gradually the entire
BG Line between Kanyakumari-Madurai-Chennai should be converted as double Line.
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*Speech was laid on the table

SHRI G. KARUNAKARA REDDY (BELLARY): Madam, | want to bring to the notice of hon. Railway Minister some
pending Railway Projects in my Bellary Lok Sabha constituency, which are neglected very much by the Railways.

The Kottur-Harihara Railway Line — the distance of this line is 65 kilometres - is a long-pending project, in which 50
kilometres earthwork is going on in a very slow manner. In this line, the land acquisition work is very much delayed
by the Karnataka Government and there is delay in giving compensation to the farmers by the concerned officials. |
urge upon the Railway Minister to speed up the Kottur-Harihara Railway Line work by granting the balance amount
for completing the work very urgently.

Hospet to Kottur Railway Line — which was earlier a metre-gauge line — was converted into broad-gauge line 8
years back. But no train has been running on this line because of poor quality of work. So, | demand an inquiry in
this regard, and the guilty has to be punished. | would request the hon. Minister to improve the poor quality of work.
| would also request the hon. Minister to run a train from Guntakal to Kottur via Bellary and Hospet cities, which is a
long-standing dream of the people of Kottur.

In the beginning of this year, the then Railway Minister laid the foundation stone of a RUB (Rail Under Bridge) in
Bellary city, which was previously estimated as a Rail Over Bridge (ROB). | would request the hon. Railway
Minister, through you, to make it ROB only, which is very convenient and feasible. The work has to be taken up
immediately. It is because the frequent closure of the gate causes much trouble to the people.

| would request the hon. Minister to introduce new trains, from Mumbai to Chennai, and from Chennai to Mumbai via
Bellary, where a lot of business activities are taking place. There are big garment factories in my constituency, and
huge iron ore activity is going on in my constituency.

| would request the hon. Railway Minister to add new coaches to Hampi Express — one first-class coach and five
second-class coaches - for the convenience of passengers in my Bellary district where there is a world heritage
centre, namely, Hampi. A large number of foreign tourists and tourists from our country visit this great place, Hampi.

On 15t December, a lot of demonstrations and 'rail roko' agitations took place in Bellary, Hubli and in many parts of
South-West Railway Zone, demanding that more job opportunities should be given to the people of South-West
Railway Zone, which was totally neglected by the Railway Ministry in its recent appointments for this zone

I would request the Railway Minister to construct a Rail Under Bridge (RUB) at Kanavi Veerabhadra Swamy Temple
where National Highway No. 13 crosses the Railway line. There is heavy traffic due to heavy iron ore transportation
through goods trains. Due to frequent closure of the gate at this place, thousands of vehicles get jammed for hours
together.

| would like to request the hon. Railway Minister to give sanction to the prestigious proposal for running a 'Palace
on Wheels' train to Hampi, which is pending with Railways for a long time.

* SHRI MANJUNATH KUNNUR(DHARWAD SOUTH) : Mr. Chairman, Sir, thank you very much for giving me an
opportunity to speak on the Supplementary Demand for grant (Railways). | would make a few points concerning my
parliamentary constituency.

In the first place, Sir, | would like to request the hon. Railway Minister to take up the under-bridge near Haveri
District Headquarters, Karnataka on priority basis. There is a request and a demand of the people of my
constituency for a long time. During rainy season, water gets stagnated which creates a lot of problems for many



vehicles coming from Haspet and Bellary with iron ore and other commodities with each vehicle carrying a
whopping 35 tonnes of weight. There is no concrete road. In addition to this, an Agricultural Producers Marketing
Committee Yard is situated on the other side. It is becoming increasingly very difficult for the farmers to carry their
food grains and other commodities in rainy reason, in particular and in other seasons in general. There is a lot of
demand from the public to repair the underbridge immediately or else go in for a new fly-over to ease the traffic in
the vicinity of the Haveri Railway Station. People of Haveri and many important public representatives like MPs,
MLAs and Zilla Parishad have raised this issue but their demand has not been considered positively till now. | hope
the Hon. Minister of Railways, Shri Lalu Prasad would fulfil the long-felt demand of Haveri district, Karnataka
immediately.

In the second place, | would like to request the hon. Minister to issue directions to the concermned authorities to stop
Train No. 2627 Inter-City Express at Yalavigi Railway Station in Savanur Taluk, Karnataka taking into consideration
the fact that Yalavigi Railway Station is situated on the State Highway and it is very near to Gadag District
Headquarters. It is exactly situated in between Haveri and Dharwad and Gadag districts. It is most useful for the
public. Hence, a stoppage is most essential. | hope the hon. Minister would heed to my genuine request which
would help the people of my constituency.

In the third place, | would like to request the hon. Minister to ensure a stoppage of Trains No. 2627 — City Express
& Train No. 2080 Jana Satabdi at Byadagi, Karnataka. | hope and trust that the hon. Minister would issue directions
to the concerned authorities to stop the above mentioned trains at Byadagi, Karnataka taking into consideration the
fact that Byadagi is the Taluk Headquarters situated in Haveri District, Karnataka. Byadagi is known for its
internationally renown chilly. Its chilly is a very fine variety. lts chilly is not only famous in Karnataka but also
overseas. Many businessmen travel in these above trains. Hence, a stoppage is a must.

Under the circumstances, | request you to do the needful at the earliest taking into account the long pending
demand of the people of Byadagi, Karnataka.

Ministry of Railways has a daunting task of catering to needs of the whole country. | understand it. Karnataka has
given a Railway Minister. In spite of that, we could not find a sizeable improvement in the railway network in our
State. The Ministry of Railways has an important task which they are trying to fulfil.

The Railways is the most important lifeliness of our country. It is an important vehicle for the poor and downtrodden.
There is no denying of the fact that our Railway network is one of the largest in the universe.

As everyone is aware, there is a huge number of pending projects which have been started with much fanfare but
never the seen the light of the day. Surveys have been conducted and a sizeable amounts have been spent on
such projects. But mid-way the same have been abandoned. Everyone is in the knowledge of such projects like
Hubli to Ankola which are spread all over the country. | would like to fervently appeal to the hon. Railway Minister to
see that such projects which would really help the needy and which would really ease the problems of the people
should be taken up, allocations to be made and a time frame be fixed for its successful implementation. | hope the
hon. Minister would see that he successfully implement Hubli to Ankola such projects, without getting into the trap
of his predecessors. Railway Recruitment Board should be established in South West Railway at Hubli.

| represent the State of Karnataka. The amount provided for Karnataka is insufficient in terms of volumes and area.

There are a number of backward areas in my State, Karnataka where the need for taking the Railway network is
essential. If the hon. Minister is really interested in helping the poor and neglected sections of society, he should
increase the network, not only in my State, in particular, but in other States as well, in general.

| conclude my speech with the hope that the hon. Minister of Railways would give topmost priority to the problems
mentioned by me in my speech as they are long-pending issues concerning the genuine demands of the people of
my constituency and implement it as early as possible. Thank you very much once again.

*Speech was laid on the Table.
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DR. M. JAGANNATH (NAGAR KURNOOL): Madam Chairman, thank you very much for giving me this opportunity
to participate in the discussion on the Supplementary Demand for Grant (Railways) for 2004-05.

| am happy to note that majority of the funds sought under the Supplementary Demand for Grant (Railways) are for
safety and special railway safety measures apart from expenditure like assets, acquisition, construction,
replacement, and capital expenditure.

In India, railway is the cheapest mode of transport for the common man. Crores of people are travelling daily by
railways throughout the country. So, it is the primary duty of any Government to give them good amenities and also
see that they travel safely and reach the destination. It should be taken as the first priority.

A number of accidents are taking place at the old bridges and also at the unmanned railway crossings. Some of the
railway crossings are manned and some of them are unmanned. Accidents are also taking place at the foot over
bridges, while crossing from one platform to the other platform.

It is a laudable thing that the Budget sought here is for construction of road over bridges, road under bridges, foot
over bridges, and also for interlocking system. Construction of road over bridges, road under bridges, and good
signaling system will always reduce the number of accidents and thereby the loss of human life, cattle and other
things. So, | request the hon. Railway Minister to see that the gates which are now unmanned become manned on
war-footing - a number of accidents are taking place at unmanned gates — so that the accidents could be averted.

Regarding the passenger amenities, a number of my colleagues have spoken about them. | do not want to go into
all of them. But | would like to remind the Government that drinking water facilities, good toilets and weighting halls
are the basic needs of the passengers who are travelling in the trains. Even, the Standing Committee on Railways
had commented some time back about the passenger amenities and also the safety measures, because it is the
duty of the Railways to give them basic amenities as also the safety.

Madam Chairman, | should congratulate the hon. Railway Minister for taking a lot of interest in providing safety as
also the passenger amenities. He is personally going to the railway stations, inspecting the work and instructing the
officers. It is really a laudable thing. This will definitely reduce the number of accidents. Also he has helped the
artisans in the villages who are languishing for want of jobs by introducing kullad system and also introducing khadi
to be used in the Railways.

Coming to freight and other things, there is a very steep shortage of wagons. That should be taken care of because
it is the cheapest mode of transport. Goods could be transported from one place to another quickly if the wagons
are enough in number.

Coming to Andhra Pradesh projects, a lot of injustice had been done to Andhra Pradesh in regard to the budgetary
allocations for new lines, doubling works, gauge conversion, traffic amenities, road safety, and they are very
meagre. | request the hon. Railway Minister to see that more budgetary allocations are made, and they should be
doubled.

Coming to my constituency, there is one line. Several times, survey had been done. It connects the coastal districts
of Andhra Pradesh to Raichur in Karnataka. It goes through the backward districts of Telangana, that is Nalgonda
and Mahabubnagar. These two districts are very much infested with naxalites.

It is nearly a 292-kilometre project. By repeatedly asking the Government in this House, this project was divided into
three pieces. Previously, the then hon. Minister, while saying that the piece between Gadwal and Raichur had been
given the sanction, had assured that the remaining parts between Macherla and Gadwal would be taken up in due
course. This line goes from Macherla to Raichur. But to my surprise, a piece from Macherla to Nalgonda was given
the sanction, and the budgetary allocation was also very meagre.

Whenever a question is put or whenever a letter is written to the Minister, the answer comes saying that the final
allocations are made. When the project cost is nearly Rs.100 core, | do not know, with the meagre budget of Rs.5
crore, when the project is going to be completed. Shri Pawan Kumar Bansal was telling about the Ludhiana section
that it is moving at a snail's pace. If such is the pace to complete the work, | do not think in our lifetime we will be in
a position to see that those projects are completed.



Coming to ROBs and RUBs, Jadcherla is a big business station in my parliamentary constituency. The turnovers
are very good. There is one gate located very near to the railway station. It divides the old city and the new city.
Whenever the trains are passing through or they stand there, it is causing obstruction. | have been requesting
repeatedly for the construction of an RUB. It has not been taken up. | request the hon. Minister to see that an RUB
is constructed at Jadcherla, an ROB at Yenugonda railway gate, which is also in the same section of
Mahabubnagar-Jadcherla, and an ROB at Gadwal railway station which is also a very important station.

Then some of the local trains are terminating at Falaknauma. They are detained there for two to three hours. In the
recent past, the traffic has increased a lot because there is a station called Shadnagar, which is 50 kilometres away
from Hyderabad, where many industries have come up. It is almost connecting the Hyderabad city. So, my request
to the hon. Minister is to see that the local trains, which are terminating at Falaknauma station, to be extended up to
Shadnagar in Mahbubnagar district. In the recent past, the railway traffic has also increased. The number of trains
is not sufficient. Though a number of trains are passing through that station, most of them are Express trains. They
are not stopping at all these stations. Students, industrialists and traders are daily moving from Mahabubnagar-
Jadcherla to Hyderabad, and thus, the traffic needs more number of trains.

The MMTS system had been extended up to Falaknauma railway station. | request the hon. Minister to extend it up
to Shadnagar. There is a distance of 30 kilometres from Falaknauma to Shadnagar. | request the hon. Minister to
extend the MMTS up to Shadnagar.

MADAM CHAIRMAN : Please conclude.

DR. M. JAGANNATH : Finally, | am requesting the hon. Minister to order for the halting of Dharmavaram Express
train which runs between Secunderabad and Puttaparthi. In Mahabubnagar and Jadcherla areas, there are a
number of Sai devotees. Time and again, they have been requesting for the halting of Dharmavaram Express so
that it will facilitate them to go to Puttaparthi and have darshan of Sai Baba.

With this, | conclude.
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*SHRI abdullakutty (cannanore) : Respected hon'ble Sir, following item may be included in the discussion:
Placement of wagons for FCI godown.

Recently, Railway Board decided that placement of wagons only for full rake capacity for FCI godowns. After that so
many FCI godown activities are stucked. Sir, in Kerala Full Rake facility is available only in 5 godowns out of 22.

Sir, it should reconsider immediately because FCI is very important System of our PDS. Sir, Railway Board decision
has been derived from the profit motive.

Sir, FCl is the system of supplying our foodgrain to poor people. so, | request the Government to please stop this
anit-people decision.
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*SHRI S. MALLIKARJUNIAH (TUMKURY): | would like to invite the attention of the House regarding Railway works to
be taken up in my Parliamentary Constituency, i.e. Tumkur, Karnataka as per list given below :

1.

There is an urgent need to a straight railway line between Tumkur to Davangere (i.e. Tumkur — Sira — Hiriyur
- Chitradurga — Deavangere). The presently situated Railway line is very long journey for the travellers of my
Parliamentary Constituency. Therefore, it is proposed for new construction of a Straight Railway line between
Tumkur to Dvangere. It saves nearly 50 kms. from present Railway line.

. The proposed Double Railway line work is under process. That was sanctioned in the past 10 years (i.e. Jaffer

Sharief, Railway Minister). It was not yet completed. It is proposed to Double Railway line from Bangalore to
Tumkurin Straight line.

. Itis proposed to following Railway stations do not have even basic amenities like proper Accommodation at the

waiting room. i.e., Drinking water, Toilets etc., in 1. Banavara 2. Doddabeli 3. Niduvandad 4. Malasandra 5.
Gubbi 6. Nittur 7. Sampige 8. Banasandra 9. Tiptur 10. Kyatosandhra 11. Hirehalli. These stations are
required to be modernised. There are hundreds of the people are coming to these stations everyday and the
publics are facing great hardships they have to wait for hours together at these stations. It is proposed to
ascertain the gravity of hardships and make necessary arrangements for modernisation of the above said
Railway stations.

. It is proposed to a construction of new Railway station between Nittur — Sampige at Rampur. From Nittur to

Rampur is 6 kms. From Rampur to Sampige is 6 kms. Therefore, it is proposed for construction of New
Railway station at Rampur. People of this area are suffering from without any transport facility. There is no bus
facility to this area. Therefore, it is proposed to construct a new Railway Station with all basic faculties for the
use of peoples of this area.

. It is proposed to Kyatasandra Railway station is very small and not comfortable to the peoples in Railways in

day to day life. It is proposed to give five minutes stop in Kyatsandra Railway station. It is very helpful to the
peoples of this Area. There is an Siddaganga Mutt, which is situated in this area. Therefore, it is proposed to
give five minutes stoppage time in Kyatsandra Railway station.

*Speech was laid on the Table

SHRI ANWAR HUSSAIN (DHUBRI): Thank you, Madam. | would like to thank Shri Lalu Prasadiji for his performance
in the last six months of his tenure as the hon. Railway Minister. He has left an impression that he would certainly

translate the dream of our leader Shrimati Sonia Gandhi to bring Indian Railways at number one position in the
world. | support the Supplementary Demand for Grant (Railways), and at this juncture | would like to raise some
points, especially concerning the North East Region.

In this Supplementary Demand, in general, the safety and security of the passengers have been stressed. It could
be recalled that only a few months ago some female athletes from Assam were misbehaved with, and molested by
some ticketless travelers in Bihar. It raised a great hue and cry in Assam, and everywhere demonstrations were
held against this particular incident.

| would like to draw the attention of the Ministry to the fact that whenever passengers from the North East Region
enter Bihar, these type of miscreants apply force on them. Even though they have reservations and proper tickets,
still they are forced to leave the train or vacate their seats. This is repeatedly happening over there. As safety and



security has been stressed the most, | would like to request the hon. Railway Minister to strictly ensure that
henceforth on no passenger from the North East Region is harassed or driven out of the trains.

Madam, | have not talked about the main issues yet. The second point is about employment. In the North-Eastern
Region, we see that our boys and girls are not even considered for the posts of jharudar, sweeper, khalasi, peon or
even a chowkidar. The people who are appointed to these posts are brought from other parts of India. There is a
strong discontent over there on this.

The North-Eastern Region, comparatively, has the least railway network, and the same is the case with Jammu and
Kashmir also. They are underdeveloped and, therefore, militancy has grown up there. Historical neglect in respect
of

giving them service and also the neglect by the Railways, since pre-Independence days, have created some social
problems, and it contributed to the great problem of insurgency in the North-Eastern Region, Jammu and Kashmir
and in other places. | would request the Railway Ministry, through you, Madam, to see that the appointments to
Grade 'C' and 'D' posts especially are made division-wise and not zone-wise.

We also demand that appointments to Grade 'C' and 'D' posts must be made from the North-Eastern Region, if the
posts are there; in the North-Eastern Region, there should be hundred per cent reservation for the unemployed
youths of that Region.

Another most important point is that it has always been repeated, since 1998, that ten per cent of the total Budget
allocation would go to North-East. It has been remaining as consolation since 1998. However, till today, the
Railways did not allot ten per cent of the total Budget for the North-Eastern Region, whereas our hon. President, in
his Address to Members of both the Houses, had said this year that regional imbalances were being created by
historical neglect. In 1998, the then NDA Government promised that ten per cent of the total Budget allocation
would go to North-East. Though this is not the time for raising this point, since the Budget Session is fast
approaching, | would urge upon the Railway Ministry to strictly follow this promise and ensure that ten per cent
allocation is made for the North-Eastern Region.

Madam, Guwahati is the gateway to as many as eight sister States. It is the second headquarters to all these eight
States. | demand that a new Zonal headquarters should be created at Guwahati, though the Railway Minister talked
about some criteria for doing so. What are the criteria?

When need arises, it changes. | request the Ministry to modify the criteria and declare Guwahati as a Zonal
Headquarters at the earliest.

The new Mainaguri and Jogighopa line is under construction. On this line there is a bridge over Gangadhar river
connecting Golakganj and Kanuri. This bridge was damaged a few years ago due to floods and it was abandoned.
There is no connection now between these two places and rest of India. The Railway Department has decided to
dismantle it and has put it on auction. People went to court. The court had given its verdict on 29™ April of this year
to the effect that the bridge will not be dismantled, that it will not be removed, will not be given on auction, but the
bridge would be re-constructed with both rail and road facilities.

| draw the attention of the Minister to that court verdict and urge upon him to have the bridge re-constructed with
both road and rail facility to avoid contempt of court.
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*Speech was laid on the table.
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*SHRI A. RAVICHANDRAN (SIVAKASI): Madam Chairperson, at the outset let me thank the electorate of Sivakasi
constituency who have elected me to be their representative in this august House and unfailingly our leader Vaiko
who made it possible for me and let me make my maiden speech putting forth my points during this debate on
Supplementary Demands for Grants brought before this House by the Ministry of Railways. | support this
supplementary demands for grants.

| would like to record in this House our appreciation for the remarkably significant work being carried out by both the
hon. Railway Minister Lalu and Velu. Let me give just two examples of their commendable achievements and then
let me place before you the demands pertaining to my constituency.

The meter gauge railway line section and the electric train service from Chennai to Tambaram which is there for the
past 73 years as laid by the Britishers has been converted to a broad gauge system within 120 days without
causing much of hardship to the public. They have kept their promise and accomplished the task well within the
time frame they had evolved and publicly announced. Railways is a gigantic public sector undertaking in the country
and they have enhanced their operational ability much to the level of private sector where achieving the target on
time is always a driving force. Our hon. Ministers have given impetus to improve the efficiency of the Railways in
the country today with their dedication.

Both have commitedly felt the pulse of the people even at the grass root level and hence they have announced
'village on wheels' = a special inland tourist train in the pattern of 'palace on wheels' run for the well-off and foreign
tourists. Now common people can also avail themselves of this facility to go through the length and breadth of this
country visiting places of tourist importance, historical importance, archeological importance with monuments
reflecting the rich art and

cultural traditions of this country and cherished civilisation of this country. Now they can see these places at an
affordable cost of Rs 4500 for a circular tour for 9 days. It is needless to say that our hon. Ministers are reasonable
and responsible who can understand the needs of the masses. So, as one among the 40 MPs provided to this
Government by the voters of Tamil Nadu | would like to place forth the felt needs of our people.

| hail from this Sivakasi constituency which was ably and efficiently nurtured and represented by our dynamic leader
Vaiko and it is natural that the people of our constituency expect things are done the same way by me also for
which | need your cooperation. So | now ask for certain things Railways can provide us with. "Ask and ye shall be
given' is a Biblical saying that comes to my mind. This is our Government. But still our pressing needs and projected
demands have to be taken to the notice of the hon. Minister. It is our duty to draw your attention so that you may



consider them positively as part of your duty you have been discharging.

In Virudhunagar-Manamadurai section, railway line work must be taken up and completed along with the other
ongoing projects.

The pending railway line work between Shencottah and Tenkasi, a small stretch, much less than 10 kms needs to
be completed soon.

The Podhigai Express a weekly train now running between Chennai and Tenkasi may kindly be upgraded to be a
daily express train.

The Allampatti level crossing near Virudhunagar is yet to be made a permanent one and | urge upon you to issue
suitable orders to continue the same so that its use and utility value to the public shall continue.

Both the Railways and the rail passengers attach more importance to security and safety these days. From this
point of view let us have a look at Madurai-Dindigul railway line which is a single line as of now. That section is
being over utilised much more than its capacity or nearly 100 percent and hence there is a need to go for double
track to enhance safety, security and operational

efficiency. | urge upon the Government to take up on a war footing this double line project between Madurai and
Dindigul.

In Tamil Nadu the southern districts remain a much-neglected one and most of the sections remain single line track
even after a long time. | would like to impress upon the Union Railway Ministry to go for double line considering the
economic viability in those sections in southern Tamil Nadu. At a time when Surface Transport Ministry is going for
laying of 4 lane highways, Railways must wake up. Kanyakumari-Chingleput section must have double line to
augment further its services. Similarly electrification is a rarity in the southern parts of Tamil Nadu. That may kindly
be attended to. Railways can electrify the section between Vilupuram and Kanyakumari.

Agro-commercial centres like Madurai and Kovilpatti must be connected by push-pull trains. These day-time diesel
rail cars could be useful to the public on this route and this service can be commercially viable too.

We have computerised reservation counters at selected railway stations. But the very purpose of quick disposal is
defeated as people are to wait in lengthy queues for a long time. For instance, comuterised reservation centres at
Kovilpatti and Sivakasi stations in my constituency which are contributing to the railways' revenue earnings
significantly need to have more staff at the reservation counters. This is necessary to ease crowd and long waiting.
So increased number of staff may be posted there. | request the hon. Railway Minister to look into it.

With this, | conclude my speech thanking the Chair for giving me this opportunity to participate in this discussion on
Railways' Supplementary Demands for Grants.

*SHRI M. SHIVANNA (CHAMARAJANAGAR): Madam Chairman, first of all | would like to thank all the three hon.
Ministers of Railways for their efforts to improve the services of Indian Railways. Madam, since independence, five
persons from Karnataka became Union Railway Ministers. Even then, there is no substantial improvement in the
railway service in Karnataka State.

The railway line between Mysore and Chamarajanagar was laid 75 years ago by the then Maharaja of Mysore.
Even now the same railway line is being used. There is a persisting demand for converting this old railway line into
broad gauge line. It is Shri V. Sreenivasprasad,former Union Minister and my predecessor who made sincere efforts
in this matter. In fact, in the past an amount of about 12 crore of rupees was released for this purpose. Now, during
the current Railway Budget (2004-05) an amount of Rs 44 crore has been allocated. But, somehow till today the
money has not been released for this purpose. | request hon. Shri Lalu Prasad Yadaviji to release this amount very
soon.

Similarly, the railway line between Chamarajanagar and Mettupalyamis pending for the past several decades. If
this is completed all the 3 States, Karnataka, Tamil Nadu and Kerala will be benefited. | hope the Centre would
make this dream of the people of Chamarajanagar a reality.

Sir, Mysore is one of the most beautiful cities in India. Krishna Raja Sagar, Chamundi Temple, Mysore Zoo are
worth seeing and visitors are pouring here every day. Bangalore is the garden city of India and it is also the silicon



city of India. Many times people compare this city with Singapore. Thousands of people would be travelling
between these two cities every day. Foreign tourists also visit these two cities regularly and in a large number.
Hence it is very essential to provide double line between these two cities. In addition, electrification also must be
completed to enable the passengers to visit both cities.

Finally Sir, Bangalore Metro Railway on the lines of Delhi Metro should be taken up without further loss of time. In
this connection Karnataka State is urging the Centre repeatedly. But unfortunately nothing has been done by the
Centre in this regard. Bangalore is the fast developing city in Asia. Here software export is also increasing steadily.
The roads are very narrow and there are hundreds of complaints about this. Accidents are occurring almost every
day. Therefore, | request the hon. Ministers Shri Laluji, Shri Veluji and Shri Ratwaji to take up this matter seriously
to commence the metro railway work in Bangalore immediately.

19.35 hrs. (Shri Pawan Kumar Bansal in the Chair)

Sir, | thank you for giving me a chance to speak on the Supplementary Demands for Grants for Railways and with
these words | conclude my speech.

*English translation of the speech originally delivered in Kannada.

SHRI AV. BELLARMIN (NAGERCOIL): Mr. Chairman, Sir, | thank you for the chance given to me.

As a newcomer to this august House - this is the first opportunity — | congratulate the hon. Minister Shri Laluji for
his people-friendly Budget presented to the House during the last Session and also for his announcement that
Railways will be a public sector ever. It is also workers' friendly Budget. So, | expect that the hon. Minister will pass
orders for confirmation of Act Apprentices waiting for their confirmation.

| remember those moments when the hon. Minister of State, Shri Velu visited and saw directly how the Railway
system functioned in our district and | am thankful for that.

Coming to the Demand for Supplementary Grant, | request the hon. Minister to include the following urgent
requirements. Let me make it point by point.

The Road over bridge of Putheri in Nagarcoil-Kanyakumari line is very urgent and | request that it be included. The
road link bridges at Kandanvilai, Palliyadi and Viyakkari in Nagarcoil-Trivandrum line are urgently needed. The foot
over bridge at Marthandam Station in Nagarcoil-Trivandrum is an essential need of the hour because a number of
accidents are recorded there. The station at Nagarcoil in Kanyakumari district has only one booking counter and
one ticket counter. It is a usual thing that when people are standing in the queue to get tickets, trains depart. So,
additional booking and ticket counters are an urgent need in that station.

Likewise, a computerised ticket reservation counter at Marthandam, which was provisionally sanctioned but not
implemented, may be included. You may also include a computerised reservation counter at Eranil Station. A station
at Parvathipuram, for which a formal survey was also carried out, is our long cry. It is an urgent need for the people
of that area. A new train starting from Nagarcaoil

and reaching Coimbatore in the morning is an essential requirement. The train running between Kottyam-Nagarcoil
was stopped, as a result all the passengers especially the construction workers and coolies, who were solely
relying on Kottyam-Nagarcoil train for going to their work, were put to a great hardship. So, | request that this train
from Kottyam to Nagarcoil should be restarted and run as before.

Almost all the trains now stop at Trivandrum and Madurai. | request that they may be extended up to Kanyakumari,
as it is not only the terminal for the railway but also the Indian landscape. So, our request is that the last destination
for all the trains should be at Kanyakumari. The reservation quotas as well as Emergency Quotas (E.Q.) should
also be increased. Nagarcoil station should be given power to confirm the Emergency Quota. The entire Chennai-
Kanya Kumari-Trivandrum line is thickly concentrated. | request that the work for doubling of this line should



immediately start from both the sides.

| request and hope that the hon. Minister will consider the above-mentioned urgent requirements of my area in the
Supplementary Demand for Railways. Hence, | support the Supplementary Demand for Grant.
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SHRI S.K. KHARVENTHAN (PALANI) : Respected Sir, | am thanking you for giving me this opportunity to participate
in the discussion of Supplementary Demands for Grants.

Throughout the World Indian Railways is having longest routes connecting North and South, East and West. Even
though we have to do so many things for the improvement of Indian Railway System.

The UPA Government under the Chairmanship of hon'ble Soniaji Our Railway Minister hon'ble Laluji taken number
of steps to improve the system.

| am representing Palani Constituency in Tamil Nadu. It is a holy place and abode of Lord Karthikeeya. Tirupathi
Balaji Temple in Andhra Pradesh, Lord Sabarimalai lyyappan Temple in Kerala and Palani Karthikeya Temple are
the very famous temples in South India. Large number of devotees are visiting these temples regularly. After visiting
Balaji Temple devotees are reaching Erode by train and proceeding to Palani and Sabarimalai by car or by bus or
by van. Every year a number of devotees are facing road accident and loosing their lives. Erode and Palani must be
connected by railway route via Chennimalai, Kangayam and Dharapuram. Dharapuram s a historic city. In
Mahabharatha Pandavas lived in one year Agnana Vasam at Viradapuram. Now, Viradapuram is called as
Dharapuram. Ancient Fort and temples of Virdahaja are available in Dharapuram. Kangayam is famous for Butter,
Ghee and Textiles. Sennimalai is famous for Handloom and Power Loom. Large number of clothes are transported
from here. Butter and Ghee are exported from Kangayam. These cities are giving very good income to the State
and the Centre. Hence Erode and Palani have to be connected by train route. It will fetch very good income to
Railway Department. B.G. Line between Dindigul-Palani-Udumalpet, Pollachi, Palaghat, Coimbatore must be
expedited as early as possible. Already this proposal was cleared and announced in the Budget but sufficient fund
is not allocated. Railway Ministry has to allocate sufficient fund to this Scheme.

Another long pending scheme is Samras nagar to Palani. This is an important scheme. Survey was conducted by
Britishers but till date the scheme is not taken up. Hence | request the UPA Government to allocate fund to
implement the scheme.

| am sorry to mention about the Railway Authorities sitting in Madurai. Palani town is having oldest Railway Station.
Diesel Workshop and Crew Booking also were there. Recently, Railway Department decided to shift the Crew
Booking from Palani to Pollachi. It was not informed to me. Some of the Railway Union people represented the facts
to me. Immediately | contacted the DRM-Madurai through telephone and sent letter also. Immediately he sent a
letter also. But before that he sent a letter to all railway staff not to approach any MP or MLA and got written
assurance from all the staff. He got signatures from all the employees. If any staff approached any politician or MLA
or MP against any disciplinary proceedings it is illegal but approaching MLA or MP for any common cause, what is
wrong in it? | feel it is a great insult to the Members of Parliament. In this regard already | sent letter to hon'ble
Laluji, hon'ble Veluji and all other authorities concerned but no response till date. | request the hon'ble Laluji to take
immediate action against DRM Madurai and cancel the signatures obtained by him from the Railway Staff. Then |
also request to issue order to restore Crew booking to Palani.

All of a sudden the Railway Authorities changed the timings of Island Express (Kanyakumari to Bangalore) Egmore
Express (Erode to Egmore Chennai). These changes created unnecessary hardships to Railway Passengers. The
above trains have to be restored.

In Kangayam Taluk there is a Railway Station "ENGIYUR". ROB was sanctioned, amount allocated, tender also
over. The contractor started the work and ran away without completing the work. It happened in a few months back.
| suspect the connivance of Railway Authorities with the Contractor. | request the Railway Minister to initiate an
enquiry against the erred officials and work must be started and completed. The people proceeding to Erode are
suffering very lot.

Perundurai SIPCOT is situated South West of Chennimalai block. There is a Railway line near to SIPCOT. Large
number of people are working in SIPCOT. All are coming from nearby villages. Hence, there is an urgent need of a
level crossing between Engiyoor-Vijayamangalam (Rly. Km. 415/4 & 415/10).

Tirupur Kumaran born in Chennimalai and died in Tirupur. He was a freedom fighter. Already, | have given a

request to name Tirupur Railway Station as "Tirupur Kumaran Railway Station". Fortunately this year is the 100th
year. We released commemorative stamp on 04.10.2004 at Sennimala.

The first freedom fighter in Tamil Nadu was "Thiyagi Dheeran Chinnamalai”. He was born in Melappalayam and
fought against Britishers and arrested at Karumalai hills in Palani region and hanged to death at Sankagiri. There is
a Railway Station in Sankagiri Fort. Sankagiri Fort must be named after Thiyagi Dheeran Chinnamalai.

The train between Erode to Egmore must be named after Dheeran Chinnamalai as "Thyagi Dheeran Chinnamalai
Express". These will be a befitting tribute to great warrior and first freedom fighter.



In my constituency Oddanchatram is famous for vegetables, butter and ghee. Throughout the country the
vegetables are exporting from here only. The trains crossing Oddanchatram must be given stoppage it will be very
convenient to public and passengers. It will give very good income to Railway. For all trains proceeding to Madras
and other places from Dindigul and via Dindigul, tickets quota must be given to Oddanchatram. It will help the
passengers from Oddanchatram.

Hence | am supporting the Demands for Supplementary Grants.

*Speech was laid on the Table
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MR. CHAIRMAN : Shri Naveen Jindal. It is his maiden speech.

SHRI NAVEEN JINDAL (KURUKSHETRA): Mr. Chairman, thank you.

Indian Railways has played a very important role in the development of our country. Indian rail network is one of the
largest rail networks in the world. We are all very proud of that. After the UPA Government has taken over, the
efficiency of the Indian Railways has improved. So is the performance of the Indian Railways. Under the dynamic
leadership of Shri Lalu Prasad Yadav the rate of accidents has drastically come down. Once again the passengers
have started feeling secure and safe while travelling in the rail. | would like to compliment the hon. Minister for that.
That has happened because of his hands on approach. He has been visiting sites and taking action against the
guilty. That is why it has happened. | think he has also got the blessings of Lord Vishwakarma. After the idol of Lord
Vishwakarma has been installed in the Rail Bhawan, in his office, | think, we all have the blessings of Lord
Vishwakarma. That is also true that it has also improved the performance of Indian Railways a lot.

Development of railways is of paramount importance for the growth of our country. The world over the cheapest
means of transport is waterways. Unfortunately, rivers in our country are not tamed and the only option that remains
for us is the railways. We have to really concentrate on the development of railways. It is because you will be happy
to note that it consumes only one-fifth of the energy that is consumed in road travel. It is the most environment-
friendly transport. It is the best way to transport bulk goods. It runs on Indian fuel. We can always generate power,
either hydro electricity or power from coal. But if we transport by road, it is mostly by imported fuel.

I would like to urge the hon. Minister that as a country we have to lay emphasis on the growth of railways. In
America the railways has never really developed. It is because in America, the automobile lobby is very very strong.
They always laid a lot of emphasis on the road network. But India is a poor country. We have very less oil reserve.
We are mostly importing oil. So, in our context, it is very very important to develop railways. Our waterways are not
developed. So, in our context, it is very important that we lay a lot of emphasis on the development of railways.

| am very happy that after many years of neglect, after the UPA Government has taken over, all the attention is
going towards the development of railways. To achieve high GDP growth and high industrial growth, development
of railways is very important. Today, the railway network is getting stretched to its limits. We need to expand and
modernise the Indian Railways, if we want to achieve high GDP growth rate. When we hear the forward looking
thinking of the Railway Ministry under the dynamic leadership of Shri Lalu Prasad Yadav, like introducing high
speed trains in the country, | think, it is a very welcome step. | would like to congratulate the hon. Minister for his
initiative.

Hon. Prime Minister and hon. Railway Minister have announced a modernisation plan for Rs. 24,000 crore. Sir,
through you, | would like to know what is the road map of this modernisation plan. What are its main features? |
would like to urge the hon. Minister that it be done expeditiously so that the whole country can benefit from this.

Mr. Chairman, Sir, | would also like to draw the attention of the hon. Minister, through you, to the fact that there is
an urgent need for laying a railway line from Yamunanagar to Patiala via Radaur, Ladwa, Kurukshetra, Kaithal,
Gulha Cheeka. Construction of this line will not only meet the aspirations of the people of my constituency, which is
the historic place Kurukshetra, but also result in the development of the area in many respects.



This belt is famous for production of rice, wheat, sugar, etc. and the construction of this .line will also prove
beneficial to the Government in the fast movement of foodgrains from this area to the rest of the country. It will also
result in saving of petroleum products.

It will not be out of place to mention that in the Railway Budget 2004-05, a sum of Rs.9.25 crore has been kept for
surveys in progress and another Rs.2.90 crore for new surveys in Northern Railway. But, unfortunately, no money
has been allocated for Haryana for doing any survey.

Sir, in the circumstances, through you, | urge upon the Railway Minister to make provision for preliminary
engineering-cum-traffic survey for this line in the Supplementary Budget itself.

Lastly, through you, Sir, | would also like to mention about the longstanding demand of the people of my
constituency for the stoppage of Hemkund Express in Yamunanagar-Jagadri Railway Station.

With these words, | conclude.
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MR. CHAIRMAN : Shri Bir Singh Mahto. He is not present.
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*Speech was laid on the Table.

MR. CHAIRMAN : Now, the hon. Railway Minister. Before that | have to make one announcement.

...(Interruptions)
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20.27 hrs.
(At this stage, Shri Kharabela Swain and some other

hon. Members left the House.)



MR. CHAIRMAN: | have to make one announcement. There will be dinner for the hon. Members and the Officers in
Room No. 70.

Now, the hon. Railway Minister.
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MR. CHAIRMAN : | shall now put the Demand for Supplementary Grant (Railways) for 2004-2005 to vote.
The question is:

"That the Supplementary sums not exceeding the amounts shown in the third column of the Order Paper
be granted to the President of India out of the Consolidated Fund to defray the charges that will come in

course of payment during the year ending the 315t day of March, 2005, in respect of the head of Demand
entered in the second column thereof against Demand No. 16 ."

The motion was adopted.



